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a4 remark thete What did he sav
the Prime Minister should know

SHRIMA1II INDIRA GANDHI
I was not there because I was herc

SHRI BHUPESH GUPLIA  You
go and find 1t out tiom the Chan

1HE DEPU1Y CHAIRMAN
Let her begin now her speech on
the Plan

MO1ION RF FOURTH FIVE
YEAR PLAN

I HE PRIME MINISTER (SHRI

MALI INDIRA GANDHI) 1 bex
to movc
“That the Fourth Five Year
Plan, 196974 (Draft) »
st UATEN (IAT g

AW, qg A1 #TT TEYT FAT AT |
rquF AR AE AT E | (Interrup-
tion) ST WA WEEAT 7 FHI AT
¥ 7E FE fF eHA I I AFRE
mew fear 20 & omowr faega
Tt fe@r & ger wear g fF W
N sfgw & g fF wrw
fafrees & w97 #1% safaae wad
FE€ | T e AfFE TW@ro¢
¥ uw g gedr A g ofE o
qifedr & @ & AL A OAGH
fafreet &1 IWFE F7 g8

THE DEPUIY CHAIRMAN
This 1s no pont of order 1 will
not allow all this to go on record

She has cxplained and there 1s
nothing for you to rise on that

SHRI RAJNARAIN (Continued
to speak)
I1H¥ DEPUTY CHAIRMAN

You cannot go on enteting nto an
argument

SHRI RAJNARAIN
to speal’y (Infcrruplions)

(Conlinued
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tHE  DEPULY CHAIRMAN
I have directed that nothing will go

on record except the speech of the
Prime Minsta

SHRI RAJNARAIN
lo speak)

(Gontinued

I H1 DEPULY CHAIRMAN:
You hwe said a few things when
vou stood up  lhat will go but the
rest will not go on record Nothing
will vo on tecord—from both sides

SHRI RAJNARAIN  (Continued
lo speak)
THL DEPUIY CHAIRMAN

Please sit down  You make some
charges It 15 the right of the Prime
Minister to reply  You cannot stand
up agam on that

The Prime Munster

SHRIMATI INDIRA GANDHI
As T said carlier, T beg to move

* That the lowth Five Year
Plan, 190974 (Draft), laid on the
Iable ot the Rajya Sabha on the
28th Aprl, 1909, be taken into
constderation ”’

Madamn, I have pleasure 1n initiat-
mg this discussion because we alwavs
wclcome the opportunity to get the
advice of the House on important
documents before us The draft Plan
has been before the country for some
time now and our object 1s to secure
not only the widest publicity for the
Plan which 15 a national Plan but
cven 1more iumportant to have a wide
public  discusston and appreciation
of 1ts basic objectives, priorities and
programmes As the hon  House
knows, the implementation of the
Plan begin on April 1st However,
s I announced on another occaston
as we go along and more especially
ifter the Planning Commussion has
reassessed the resouices posttion 1n
the light of the Report of the It
nance Commission suitable adjust
ments mav be made and m this pro-
cess the views which are expressed
here 1 the House, in the NDC
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and other forums will naturally be
kept in view.

Whenever we have a debate of this
kind, it normally assumes a set pat
tern which has become familiar to
us; but recently we have seen a
slight shift in the position of some
of the parties, who did not previous-
Iv apptove cven of the process of
planuing.  Today we find that some
approve of planning but do not ap-
prove of this patticular Plan: others
are for what might be called indica-
tive planning. Similaily we have our
other friends opposite who think of
their own favourite alternative stra-
tegv. 1he House is aware that ours
is the first countrv which has taken
to this kind of planned economic
development in the conditions of
parliamentary democracy. We have
theirefore to take along with us peo-
ple of widelv differing, in fact some-
times diametrically opposed points
of view. That is whv it is not pos-
sible for the Plan to be an ideal
Plan. We cannot suit the desires,
or, I may sav, even the needs of all
the people. The Plan must take
all these viewpoints broadly into
consideration yet keep its objectives
clear. Our own approach is unam-
biguous. We do not belicve that
planning is a piece of equipment
which can be taken from any one
countrv and transplanted into our
soil. Qur plans have to be Indian
plans, rooted in Indian soil and nur
tured by Indian thought. We seek
Indian solutions to our problems.
Therefore our planning has to take
into account our own conditions and
circumstances  Also of course it has
to take into account not only the
elements of our strength but also
the elements of our weaknesses.

Now this Plan has sought to em-
phasize our objective of swadeshi ot
self-sufficiency.  This is reflected in
the aim to completely stop imports
of foodgrains in two vears time, to
bring down the net foreign aid to
half the present level and thirdly to
cemphasize the development of indi
genous designs and consultancy orga-
nisations.  There is sometimes a mis-
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leading  impression in the public
mind as to the extent of our reliance
on foreign aid. We must realise that
although  foreign aid is important
and it has helped us in times of diffi-
culty, the fact remains that our Plan
15 predominantly a national effort
which is undertaken with the help
of our own rcsources. The net fo-
reign aid in <upport of the Fourth
Plan is matched by another Rs. 21,900
crores or so of our own resources.
Thus foreign aid will supplement do-
mestic savings only to the extent of
8 per cent in the Fourth Plan. This
is a significant reduction from the
25 per cent in the Third Plan.

We are also anxious to give full
and free plav to Indian scientific and
technological talent.  This question
1s constantly before us I know there
are Members in this House who take
« special interest in this matter and
I have also been tiyving to see in
what wavs we could remove the diffi-
culties which face our young scien-
tists.  Onlv yesterday I was confer-
ring with some of them and T know
that Dr. V. K. R. V. Rao is also
giving serious thought to this matter
and 15 having a number of meetings
in this connection. We feel that
our scientists and technical people
are among our most valuable Plan
1esoutrces and we have reason to be
proud of their achievements. We
should trv and use their talent and
capacity to the full. Self-reliance is
necessarilv linked with self sufficiency
m food production The present
trends also point to the possibility
of self-sufficicncy in the Plan period.
Agticultutal production is poised for
. break-thiough.  In fact, our ex-
perts and outside experts tell us that
a4 break-through in wheat has been
substantiallv achieved. Research on
rice, which is the most important
cereal crop, is also being intensified
Ow farmers ¢ 1osponsive (0 new
ideas and new techniques to an ex-
tent which was not visible hefore.

Investments 1n rural education and
the infra-structure in rural areas are
now beginning to be felt and to pay
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oft. The Plan lays increased empha-
sis on agriculture and related sectors.
Nearly a third of the total outlay in
the public sector in the Fourth Plan
has a bearing on agticultural deve-
lopment.  The Plan also recognises
the overriding importance of rural
arcas in outr economv and pays spe
cial attention to the tulfilment of the
needs of rural areas in such fields
as water supply, roads and electri-
citv. A\ quick estimate has shown
that 40 per cent of the outlay will
directly bencht rural areas, exclusive
of the investments and programmes
which benefit the national economy
as a whole, and in which it is diffi
cult to apportion what part of it goes
to urban arcas and what part to
rural areas.

A matter which has been of deep
concern to the Members of the House
and to all of us is the question of
imbalances in regional development
and, therefore, we have to take care
to see that the benefits accruing from
increased agricultural and industrial
production ate as widely dispersed
as possible. Imbalances in the deve-
lopment of different States and re-
gions must be rectified as soon as
possible and that is why it is neces-
sary for the Government to have
positive  intervention to counteract
the operation of natural economic
forces. It is proposed to initiate an
action-programme comprising a pack
age of measures aimed at redressing
regional imbalances on the basis of
the Wanchoo Committee’s Report,
soon after the Chief Ministers have
expressed their views on this Report.
This Committce, as hon. Membcrs
know, was to look into the whole
question of regional imbalances and
sav what concessions should be given
through central financial institutions,
what incentives for industrics in the
rural arcas and what disincentives to
industries in the metropolitan areas
should be given. The objective is
to give everv part of this large Union
the feeling that it gets a fair deal
and that it has a sense of involve-
ment and commitment to the Plan.
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because ansv country's strength can-
not be mote than that of its weakest
link. It must be our endeavour to
give special assistance to areas which
have lagged behind due to historical
and other reasons and also to those
sections of the people who have been
under-privileged as these  brothers
and sisteis of the Scheduled Castes
and Scheduled Tribes. I am fully
aware that it is not possible in the
period of one Plan to make any sub-
stantial difference, but certainly a
hig step forward can be taken and
that iy what this Plan attempts to
do.

The other question which is of
great concern and the foremost and
most impottant problem which con-
fronts us is that of unemployment.
Government fully shares the concein
which is expressed here and outside
and we are most anxious to find not
only immediate, but also a long-term
answer. This problem is two-fold
viz., the problem of unemployment
in the rural areas and the problem
of the educated unemployed, espe-
cially engineers and technical person-
nel. A Committee of Experts is en-
gaged in examining certain aspects
under the Chairmanship of Prof.
Dantwala and Prof. Raj and Prof.
Lahiri as Members. Various other
suggestions made by hon. Members
in the House and outside are being
closelv and carefullv examined and
cverything possible will be done, but
here also sometimes misconceptions
arise. The unemplovment problem
teallv does not admit of a separate
solution outside the Plan for the
overall development of the national
cconomyv. In a sense, one of the ob
jectives of the Plan is to provide
emplovment in cvery sector and in-
evitablv the sizeable investment in
the agricultural, industrial and other
sectors will provide employment in
various founs. direct and indirect

Another misconception, which s
often put forward, is that there has
been no growth of employment op-
portunities in these last few vyears,
Now, it is true that the problem of
a growing labhour force and a still
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widening gap between it and avail-
able job opportunities is a real one,
but it is not correct to say that there
has been no growth in employment
opportunities. In the Third Plan
period the average annual growth
rate of employment opportunities
was 6.8 per cent. Employment in
the organised sector increased from
12.1 million at the end of 1960-61
to 16.2 million at the end of 1965-66.
If we look at the figure sector-wise,
indicating the rise in job oppoitu-
nities in certain sectors between 1961
and 1968, it is as follows: In trade
and commerce by 112 per cent; in
power and supplies by 53.8 per cent;
in the manufacturing sector 31 per
cent; in agriculture and related sec-
tors 294 per cent. In the public
sector alone it rose between 1961
and 1968 from 5.2 million in 1956
to nearly twice that figure, i.e., 9.8
million last vear. Now I do not
want at all to suggest that this pro-
blem is not serious or important or
minimise it, but we must look at this
problem, as at other problems, in
their perspective. In the long run
the answer does lie in a faster and
self-sustaining growth of our economv
and that preciselv is the underlying
objective of the Plan.

On the ciuestion of unemployment
most people are agreed,, but the
point of controversy is that of the
public sector. The public sector will
play a key role in the fulfilment of
the objectives which we have in
view. It aims at a reduction of in-
come and regional disparities and
substantial investments in  these
undertakings have given the public
sector a commanding role in certain
lines of production, i.e., steel, heavv
engineering, electrical equipment,
fertiliser, etc. An efficient and ex-
panding public sector is the onlv
effective answer to the problems of
monopoly and concentration of eco-
nomic power in the private sector,
which we are committed to deal with.
Now, the public sector has come in
for a great deal of criticism Tt is
constantly in public view and there-
fore all its deficiencies and shortfalls
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are immediately visible and exposed
while a similar deficiency in the pri-
vate sector escapes notice. A number
of units in the public sector such as
Indian Oil, Oil and Natural Gas
Commission, Fertilizer Corporation,
etc., have done well, and their achie-
vements deserve to be more widely
The public sector has also
now begun to make a significant con-
tribution to our export effort. Of
course we are fully conscious that in
some other areas it is not doing so
well. We know the causes. These
have been studied and pointed out
to us, and we are making every at-
tempt to see how we.can improve
the performance and make up for
the time lost.

The aim of this Plan is to improve
the efficiency of the public sector
enterprises so as to generate larger
resources for the expansion of social
services such as education, medical
relief and public health, which alone
can concretise the benefits of the
Plan for the common man and give
substance to our conception of a
more egalitarian society in which
the needs of the under-privileged sec-
tions are met in a more ample mea-
sure than has been so far.

Madam, I commend the Plan to
the consideration of the House not
because I think it provides all the
answers to all our problems but be-
cause I am convinced that it will
take us forward nearer to our goal
of self-reliance. But even selfreli-
ance is not the ultimate goal. Tt
is our target for the coming decade.
Bevond self-reliance there are so
many other things to be done before
poverty can be really conquered and
our people, the poorest and the
weakest of them, can be assured of
a proper place in the sun. No single
Plan, no single programme can
achieve this. It involves -long and
hard work. I think hon. Members
are aware that the path to prospe-
rity is not a magic carpet journey
and also that in the last few vyears
we have faced specially difficult situa-
tions. Some people are apt to speak
of it lightly and say that we blame
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everything on the drought or every-
thing on the fighting on our borders,
but these were exceptional and un-
precedented events which could not
have been foreseen in any measure
and they really set us back a great
deal, but in spite of that we have
made headway. One of the points
which is constantly being put is—
I have replied to this point in the
House but I would like to say again—
this question of plan holiday. As I
said earlier, neither planning nor
progress came to a halt during these
years while we had the Annual Plans
because these Annual Plans witness-
ed appreciable progress in several
fields such as agricultural produc-
tion, major irrigation, power gene-
ration, etc. They also took us some
steps forward in the direction in
which we wished to go. Now we
have to continue on this journey
building our road. We have nobody
to show the road to us. In fact
there is no road. We have to make
the road as we go along breaking
stones, removing obstacles and
making the journey perhaps a little
easier for those who will follow
behind us. I am not going into all
details just now, Madam Deputy
Chairman, because I think after the
Members have had an opportunity
of expressing their views, then I will
be able to deal with the points which
they raise.

The question was proposed.

THE DEPUTY CHAIRMAN:
There are 111 amendments. Nos.
1 to 103 stand in the name of Shri
Bhupesh Gupta.

SHRI BHUPESH GUPTA (West
Bengal): Madam, one little correc-
tion I would like to make in my
amendment No. 2. The others are
minor. No. 2 will read:

“and having considered the
same, this House strongly deplores
the failure of the Government to
prepare the Draft Fourth Five
Year Plan in time and the delay
in its presentation after the expiry
of the three years of the Five-Year
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Five Year Plan 2632’
Plan period which betrays the
utter incompetence of the authori-
ties concerned in the matter of
economic planning.”

THE DEPUTY CHAIRMAN:
1 am permitting him.

SHRI BHUPESH
Madam, I move:

1. “That at the end of the Mo-
tion, the following be added,
namely: —

GUPTA:

‘and having considered the
same, this House condemns the
Government for declaring a
“plan holiday” for three years
under the veneer of the so-called
annual Plans which were mis-

LT

nomers.

2. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House strongly de-
plores the failure of the Govern-
ment to prepare the Draft
Fourth Five Year Plan in time
and the delay in its presenta-
tion after the expiry of the
three years of the  Five-Year
Plan period which betrays the
utter incompetence of the au-
thorities concerned in the mat-
ter of economic planning.””

8. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes with
grave concern that the U.S.

neo-colonialists and their colla-
borators in India have largely

succeeded in sabotaging na-
tional planning.’”
4, “That at the end of the

Motion, the following be added,
namely: —

‘and having considered the
same, this House notes with
revulsion the submission of the
Government and the Planning
Commission to the dictates of
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the monopolists in formulating
the approach of the Plan spe-
cially in regard to (i) tempo of
development, (ii) the launching
of new industrial and other pro-
jects, (iili) the relative attitude
to the public and private sec-
tors, (iv) the question of the so-
called “incentives”, (v) mobili-
sation of resources, and (vi) the
question of wages to workers,
etc.””

5. “That at the end of the
Motion, the following be added,
namely : —

‘ ‘and having considered the
same, this House notes with
dismay and anguish the failure
of the Government and Plan-
ning Commission to learn from
the experience of the working
of the three Five Year Plans
particularly the failures ot the
Third Plan.”

6. “That at the end of the
Motion, the following be added,
namely: — .

‘and having considered the
same, this House cannot but
note with concern that the Gov-
ernment yielded to the pressure
of the World Bank, Interna-

¢ tional Development Authority
and other U.S. agencies in de-
termining the guide lines for
the Plan.”

7. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House is surprised at
the complacent attitude of the
Government  and  Planning
Commission notwithstanding
the fact the rate of growth of
national income and of the per
capila income limps far behind
what is required even for main-
taining the existing level of
living, not to speak of raising
it, in view of the populatiog
growth at the annual rate of
2.5%.)"
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8. ““That at the end of the
Motion, the following be added,
namely: —

‘and  having considered the
same, this House notes with
great disappointment that des-
pite the howling failures of the
Third Plan, the Government re-
tuses to change the  polidies
which come into sharp conflict
with the declared socio-econo-
mic objectives such as the reduc-
tion ot the concentration of
wealth  and economic power;
narrowing down of the dispari-
ties in incomes; the reduction of
unemployment; the raising of
the living standards of the
masses; the attainment of self-
reliance; the rapid industrialisa-
tion with the public sector at-
taining the commanding heights
in the economy, effective land
reforms; the removal of regio-
nal imbalances; the uplift of the
scheduled castes and scheduled
tribes and the backward sec-
tions of the community etc.’”

9. “That at the end of the
Motion, the following be added,

namely: —

‘and having considered the
same, this House is of opinion
that the problem of planning
in India is not merely one of
the fixation of certain physical
targets and allocation of funds
only but, more importantly, of
certain structural changes in the
economy and of a correct social
approach.’”

10. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House is of the view
that so long as planning is not
conceived, formulated and im-
plemented with the working
people, whether in agriculture,
industry or other branches in
economy, in the Centre, there
is going to be no basic change
in our socio-economic  condi-
tions."”
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11. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House feels that the
Government and the Planning
Commussion have yet to realise
that the planning in India must
be for the well-being of the
masses and that the masses must
be given the assurance, not in
platitudinous words but in the
tacts of their day-to-day life
that the planning means here
and now the constant Improve-
ment in their material and cul-
tural standards.””

12. “That at the “end of the
Motion, the followmg be added
- namely: —

‘and having considered the
same, this House notes with pro-
found pain that the masses are
still treated in the Plan as the
hewers of wood and drawers of
water instead of the makers of
a modern India.””

15. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House cannot help
the feeling that the Government
and the Planning Commission
have, while formulating the
Draft Plan, forgotten the Pre-
amble and the Directive Prin-
ciples of the Constitution.””

14. “That at the end of the
« Motion, the following be added,
namely: —

‘and having considered the
same, this House notes with
surprise that the findings and
recommendations of the Com-
mittee on Distribution of In-
comes and Levels of Living
(Mahalanobis Committee), the
Monopolies Inquiry Commis-
sion, the Hazari Committee’s
Report, Rural Credit Survey,
etc., have no impression on the
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Fipe Year Plan 2656

Planning Commission and the

Government.””

15. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes with
astonishment that the Govern-
ment and the Planning Com-
mission do not seem at all con-
cerned by the fact that since
the Monopolies Inquiry Com-
mission the seventy-five big busi-
ness Houses have grown stronger
with the industrial assets of the
Tatas and Birlas alone rising
from Rs. 707 crores in 1964 to
nearly over Rs. 1,061 crores.””

16. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes  with
surprise the unconcern of the
Government and the Planning
Commission that after 18 years
of planning or whatever it may
be, 82 per cent of the Indian
population, as the National
Sample Survey has pointed out,
are not in a position to spend
even Rupee one per day.’”

17. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House strongly de-
plores the treatment of the pro-
blem of wunemployment and
under-employment in the Draft
Plan which purposely evades
cven to tell the country as to
how many people are today
unemployed, this being the first
time when a plan Draft has
omitted to mention the back-
log of unemployment.””

18. “That at the end of the
Motion, the following be added,

. namely: —

‘and having considered the
same, this House considers it
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necessary to remind the nation
that with every Five Year Plan
unemployment has grown, the
rise being 3.3 million at the
start of the First Five Year Plan
to 12 million now.””

19. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes that the
Planning Commission and the
Government are not concerned
aL -the phenomenal growth of
unemployment among the cdu-
cated even though it is esti-
mated that by 1975 the figure,
if the trends are not checked,
would rise to 6 millions.”

20. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House 1s astonished
at the manner in which the
Draft Plan approaches the pro-
blem of agriculture and greatly
underplays, if not altogether by-
passes, the urgency ot effective
land reforms and distribution
of surplus and cultivable waste
and fallow lands to the agricul-
tural workers and poor pea-
sants.” ”

21. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes that the
Draft Plan has no worthwhile
proposal to offer to reduce the
concentration of ownership of
land by a handful of landlords
with the result that as the Maha-
lanobis Committee pointed out,
5 per cent of the total rural
households own 40 per cent of
land while the bottom 20 per
cent do not own any land.””

22. “That at the end of the
Motion, the following be added,
namely: —
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‘and having considered the
same, this House finds that the
Draft Plan is not  interested
even in enforcing the existing
ceiling laws and thus in acquir-
ing the surplus lands from the
landlords for distribution.””

23. "That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes with
amazement that the Planning
Commission thinks that there
can be a break-through in agri-
culture without radical land
reforms and reorganisation of
agriculture on the basis there-
of””

24. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House warns the Gov-
ernment and the Planning Com-
mission that their methods of
promoting capitalist farming and
building up capitalism in agri-
culture, while neglecting the ra-
dical land reforms and distribu-
tion of lands to the agricultural
workers and poor peasants, is
fraught with grave socio-econo-
mic consequences inasmuch as
this would intensify exploitation
of the toiling peasantry and ag-
gravate social disparities and
polarisation in the countryside.’”

25. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House is of opinion
that the financial outlays on agri-
culture are not going to yield
cominensurate results in the ab-
sence of reorganisation of the
agrarian relations, but, on the
contrary are liable to be misused
and grabbed by landlords and
capitalist farmers to the detri-
ment of the toiling peasantry.””
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26. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes with re-
gret and revulsion that the Draft
Plan holds out no prospect of
achieving economic independ-
ence, which is a sacred commit-
ment of our great freedom move-

© ment, or self-reliance.””

27. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes that the
Draft accepts the plunder of our
national resources and wealth
by foreign private monopolies
whose 1nvestments have increas-
ed from Rs. 256 crores (pre-deva-
luation) in 1948 to Rs. 1100
crores, with the result that about
Rs. 30 crores is annually pumped
out of the country through re-
mittances abroad of profits, divi-
dends, interests, royalties, com-
missions, etc. by these foreign in-
vestors."”’

28. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes that the
Planning Commission and the
Government are both unmindful
of the fact that the net annual
outflow of Capital from India

+  exceeds now the net inflow of
foreign private capital.””

29. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House deplores the
refusal of the Government and
Planning Commission to critical-
ly review the so-called “collabo-
ration agreements” with the
Western monopolists which are
tied to purchases of spares, com-
ponents and raw materials and
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also to the import of technical
know-how from the creditor
countries even when this could
be avoided.””

30. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House reminds itself
and the nation that these so
called  “collaboration  agiee-
ments’ are an instrument of
neo-colonial  penetration  into
our national economy as they
also at the same time build up
a sinister link-up between Indian
monopolists and their counter-
parts from the imperialist coun-
tries, thereby bolstering extreme
reaction and causing serious
threat to India’s independence.”

31. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes with con-
siderable surprise that the Draft
Plan has no proposal to put a
stop to such harmful “collabora-
tion agreements’; to stop foreign
private investments and to res-
trict foreign remittances by fo-
reign private investors.””

32. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes that the
Draft Plan does not even envi-
sage nationalisation of some fo-
reign concerns like oil, tea plan-
tations etc., which has become
essential for the planned develop-
ment of our economy.””

33. “That at the end of the
Motion, the following be added,
namely : —

‘and having considered the
same, this House notes that des-
pite India’s outstanding foreign
debts amounting to nearly Rs.
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6,000 crores, there is no proposal
to face this formidable problem
whether by declaring morato-
rium or otherwise.” ”

34, “That at the end of the

Motion, the following be added,
namely: —

‘and having considered the
same, this House finds no pro-
posal in the Draft to meet effec-
tively the foreign exchange si-
tuation when one-half of the
foreign assistance envisaged has
to be spent only for servicing
outstanding foreign debts.””

35. “T‘hat at the end of the

Motion, the following be added,
namely: —

‘and having considered the
same, this House does not think
that unless the relevant policies
are radically changed it would
be possible to greatly reduce
the deficits in our external
trade or to attain the proposed
rate of increase at the compound
rate of 7 per cent.””

36. “That at the end of the

Motion, the following be added,
namely: —

‘and having considered the
same, this House wants to
point out that the reduction in
the envisaged foreign assistance
for the Fourth Plan is not so
much due to the determination
of the Government to slash such
assistance as to the fact that
the USA and other imperialist
countries are not prepared to
give what the Government has
been pleading for.””

37. “That at the end of the

Motion, the following be added,
namely: —

‘and having considered the
same, this House notes that
there is no serious proposal to
reorganise India’s foreign trade
with a view to meeting the re-
quirements of a developing eco-

nomy, the absence of nationali-
sation of foreign trade being
the major failure in the con-
text.””

38. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House is amazed to
find that the Draft Plan does
not even make an objective 3s-
sessment of the damage caused
by devaluation, not to speak of
divising effective measures to at
least minimise the harmful con-
sequences of the dictated de-
va?uation.' ”

39. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House is of the view
that the Planning Commission
has meekly submitted to the
intentions  behind  devalua-
tion.” ”

40. “That at the end of the
Motion, the following be added,
namely: —

‘and having vconsidered the
same, this House notes that the
Planning Commission is not
warned about the negative im-
pact of the PL 480 on our eco-
nomy and fails to take serious
note of the fact that Rs. 2,200
crores have accrued to the rupee
counter-part funds in the hands
of the Americans, there being
no proposal even to freeze these
huge funds.’”

41. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes that
there is no real assurance in the
Draft Plan that the reliance on
the PL 480 would be overcome
immediately, despite the fact
the food production is now
around 95 million tonnes.'”
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42. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes with re-
sentment that the Draft Plan
has no proposal to cut the 75
monopoly houses and other big
business, but on the contrary,

« finds a good number of alibis
to give them a further boost in
the name of incentives.’”

43. “That at the end of the
Motion, the following bhe added,
namely: —

¢» - ‘and having considered the
same, this House notes that the
Planning Commission has basi-
callv accepted the demand of
the monopolists for a free mar-
ket economv in complete dis-
regard of the fact that planning
and free market economy in our
conditions  cannot possiblyv go
hand in hand.””

44. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes with
concern that the Draft Plan re-
lies heavily on the pleasures of
the monopolists in the private
sector, while the public sector
is given the back seat.””

45. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes that the
private sector is allotted Rs.
10,000 crores which is Rs. 2,500
crores more than what was ear-
lier proposed in the now de-
funct Draft Outline.””

46. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House comes to the
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conclusion that the objective of
rapid expansion of public sec-
tor in industry has been sabo-
taged in the Draft Plan with a
view to obliging the patrons of
the ruling party at the Cen-
tre.””

47. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes with
dismay that the Draft Plan has
ceremonially  abandoned  the
launching of new projects while
restricting itself only to the pro-
jects which are under imple-
mentation or in  regard to
which  decision  had  been
taken.””

48, “That at the end of the
Motion, the following be added,
namelv: —

‘and having considered the
same, this House notes with sur-
prise that the Draft Plan has
practically no proposal to tap
the accumulations of the big
monopoly concerns for invest-
ments on the basis of priorities
keeping the larger national in- '
terests in view.”

49, “That at the end of the
Motion, the following be added,
namelv: —

‘and having considered the
same, this House notes that
the national demand for effec-
tive steps to curb the monopo-
lists has made no impression on
the Planning Commission which
scems to be enjoying all these
months a holiday of intellect.””

50. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House wishes to
make it known that without
coming to grips with these mo-
nopolists there could be no
planning in India worth the
name.’”
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51. “That at the end of the
Motion, the following be added,
namely : —

‘and having considered the
same this House notes with dis-
gust the eulogy which the Plan-
ning Commission offers to the
so-called social control of banks,
instead of even displaying the
courage to recommend the na-
tionalisation of private banks,
so vitally urgent for the deve-
lopment of the national eco-

LT

nomy.

52, “That at the end of the
Motion, the following be added,
namely: —

the
that

‘and having considered
same, this House notes
while giving a totally undue
and dangerous boost to the
monopolists, small and medium
industries are neglected, the
small industries having been
given a raw deal.”

3 “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the

« same, this House deplores the

attitude of the Planning Com-
mission towards the village and
small industries for which a
meagre sum  of only Rs. 295
crores has been allocated for the
entirc  Plan peiiod and the
whole country.””

34 “That at the end of the
Motion, the following be added,
namely: — 1

‘and having considered the

-ame, this House iegrets to note

that the Planning Comumission

and the Government do not
still 1ealise that the village and
small industries have an impor-
tant role to play in reducing
tegional imbalances and crea-
ting new employment opportu-
nities.” "
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53 “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House maintains that
the proposed Central assistance
of Rs. 3,500 crores to the States
is inadequate and should be
substantially increased.””

76. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes with
surprise that the Planning Com-
mission and the Government do
not seem concerned at the sad
budgetary and economic situa-
tion of the States whose aggre-
gate debt to the Centre is al-
ready over Rs. 5,000 crores’”

57. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House is of opinion
that side by side with greater
Central financial assistance to
the States the latter’s existing
debts to the Centre must be sub-
stantially written off.””

58. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes that the
thinking of the Planning Com-
mission continues to be in the
old ruts, while it is essential
to realise that the States must
be given more and more initia-
tive as well as resources for ex-
panding their developmental
activities.” ”

59. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House is of opinion
that there should be a radical
change in the approach to the
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question of Centre-State  rela-
tions in the context of planning
and economic development.’”

60. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes with dis-
appointment the very  inade-
quate allocation for mimnor and
medium irrigation, while it is
particularly urgent to rely on
minor irrigation.’”

61. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes that the
Draft Plan has no bold piopo-
sals to solve the problem of

- rural indebtedness, even though
for 70 per cent of the rural
credit, the peasantry is still de-
pendant on  usurpers  and
monhey-lenders.” ”

62. “That at the end of the
Motion, the following he added,
namely: —

‘and having considered the
same, this House notes that the
Planning  Commission  over-
looks the fact that 4,50,000 vil-
lages out of 5.5 lakhs of villages
are even now without any sup-
plv of drinking water.””

63. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes  rhat
there is no strategy in the Draft
Plan to develop agro-industries
on a large scale which is essen-
tial for the advancement of the
backwaid arcas.””

64. “That at the end of rh-
Motion, the followine b add d,
namels; —

‘and  having considered  the
same, this House notes  with
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amazement that there is no
basic change whatsoever in the
Draft Plan in regard to the pro-
blem of resources.”

65. “That at the end of the
Motion, the following be added,
namelv: —

‘and  having considered the
same, this House is of opinion
that unless the guiding policies
in regard to resources are radi-
cally changed with a view to
mobilising accumulation of the
wealth of monopolists and other
rich persons in the most effec-
tive manner on the one hand
and from expanding public
sector on the other, the problem
cannot be solved.”

66. “That at the end of the
Motion, the following be added,

namely : —

‘and having considered the
same, this House deplores thr
proposal of the Plan to raise the
resources by higher tax burden
on the common man, dcficit
financing and cuts on consump-
tion by the masses.””

67. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes with con-
cern the proposal to raise Rs.
2,700 crores through additional
taxation, the  States having
been called upon to contribute
Rs. 1,100  crores out of this

L)

sum.

68. “That at the end of the
Motion, the following be added,
namelv: —

‘and having considered the
same, this House notes that
while deficit financing to the
order of Rs. 830 crores is pro-
posed, there is no proposal to
curb the monopolists or to hold
the price line.””
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0Y IThat at the end of the
Motion, the following be added,
namely —

and having considered the
same, this House has every rea
son to think that the deficit
financing and other economic
poliaies of the Government, par
ticularly the appeasement of
the monopolsts 1s bound to re
sult 1 nflationary pressures

70 lhat at the end of the
Motion, the following be added,
namely —

‘and  having considered the
same, this House 1s of opinion
that the Draft Plan takes a com
placent view of the food situa-
tion on account of the current
increase 1n the food production,
while underpliying the urgency
of procurement of foodgrains
by the State and discounting
the vagaries of the weather’

71 “That at the end of the
Motioan the following be added,
namely —

‘and  having considered the
same, this House notes w1 h
concern the refusal of the Gov
ernment and the Planning
Commuission to fix a much
higher target of procurement of
foodgrains, and the taking out
of the wholesale trade in food
grains to the maximum possible
extent "’

72 “lhat at the end of the
Motion the following be added,
namely —

‘and having considered the
same this House strongly 1e
commends the rationalisation
of private banks as a categoll
cal 1mperative for the planned
development of our economy’”

79 “ That at the end of the
Motion the following be added,
namely —

‘and having considered the
same, this House 1s distressed
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to note that the Goveinment
and the Planning Commission
could not sull see that the pro-
blem of resourccs could be
largely met by a profit yielding
and expanded public sector for
which, nationalisation of bank
ing and certain other monopoly
concerns as well as  forcign
trtade etc 1s essential ’

74 “That at the end of the
Motion, the following be added,
namely —

and  having considered rhe
same, this House 15 of opinion
that the carrying out of radical
agrarian  rcforms will generate
capital accumulation 1n  the
country side to a great extent’’

7% ‘That at the end of the
Motion, the followmg be added,
namely —

and  having considered the
same, this House notes with
regret that the Planning Com-
mission has not reviewed the
mmplementation of even the ex-
isting  tax measures, which are
bemng systematically evaded and
avoided by monopolists  and
other wealthy sections ot the
community’”

76 “That at the end of the
Motion, the following be added,
namely —

‘and having considered the
same, this House notes with sur
prise that the Planming Com
mission does not have the cou
rage to recommend even the
abolition of privy  purses, not
to speak of the acquisiion of
the 1ll gotten wealth of the
former princes’”

77 “That at the end of the
Motion, the following be added,
namely —

‘and having considered the
same, this House notes that the
Planning  Commussion has no
sertous approach towards the
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disturbing rise in non-develop-
ment expenditure.””

78. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes that the
problem of education especially
compulsory primaiy education
1s not seriously faced and that
the allocation made for educa-
tion falls short of the required
minimum.’ ”

79. “That at the end of the
Motion, the following be 2dded,
namely: —

‘and having considered the
same, this House notes  with
concern the pronounced  ten-
dencies 1 the Draft Plan to
minmuse the umportance of so-
cial welfare activities."”

80 “‘That at the end of the
Motion, the following be added,
namely: - -

‘and having considered the
same, this House notes that the
problem of public health is not
correctly appioached from the
stand point of the rural popu-
lation and the working people
in the country-side.””

81.“That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes that the
Draft Plan pays only superfi-
cial attention to the acute prob-
lem of rural housing, especially
housimg for the Harijans. ”

82. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes with
amazement that the Draft Plan
completely ignores the urgent
demands of the workers and
employces, patticularly the de
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mand for the need-based mini-

mum wage.

83 “That at the end of the
Motion, the followmg be added,
namely : —

‘and having considered the
same, this House notes that the
Planning  Commission has ig-
nored the problems created by
retrenchments, closures and lay-
offs which are bemg 1ndulged
in by the capitalists to the de-
triment of national economy.””

81 “That at the end of the
Motion, the following be added,
namely : —

and having considered the
same, this House notes that the
Planning Commuission  attaches
no importance to the cherished
trade union rights which are
being attacked, causing avoid-
able industrial unrest.’”

85 “That at the end of the
Mouon, the following be added.
namely; —

‘and having considered the
same, this House notes with
regret that the Planning Com-
mission 1s yet to understand
that it 1s the workers and not
the employers who  create
wealth and who need to be
given every incentive and en-
couragement.’””

86 “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes that the
Diaft Plan has no proposal for
unemployment relief, . notwith-
standing the fact that the un-
employment  problem has be-
come a most disturbing socio-
economic problem.”"”

87. “That at the end of the
Motion, the following be add:d,
namely : —

‘and having considered the
same, this 'House notes that the
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Draft Plan virtually ignores
that several hundred thousand
displaced persons from East Pa-
kistan, most of them working
people, have to be expeditious-
ly rehabilitated in gainful em-

EEL)

ployments. |

88. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House notes that in
the name of “modest targets”,
the tempo of development is
proposed to be slowed down
both in industry and  agricul-
ture, compared to the targets of
the Third Five Year Plan.'”

89. “That at the end of the
Motion, the following be added.
namely: —

‘and having considered the
same, this House maintains that
the envisaged rate of growth of
4.59% is mnot at all adequate.
particularly in view of the cu
rent rate of growth in popula-
tion.” ”

90. “That at the end of the
Motion. the following be added,
namely: —

‘and having considered the
same, this House maintains that
not less than 5°; growth in agri-
culture would be adequate.””

91. “That at the end of the

Motion, the following be added.

namely: —

‘and having considered the
same, this House is doubtful
whether even the envisaged
rates of growth in industry, agri-
culture and, generally, in na-
tional income will be actually
achieved.””

92. “That at the end of the
Motion, the following be added,
namely: —

: ‘and having considered the
same, this House is of opinion
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that the domestic savings envi-
saged in the Plan is not ade-
quate and that it is doubtful
whether even this would be
achieved.'”

93. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House is of opinion
that adequate domestic savings
cannot  be ensured  without
vital structural changes in the
economy and without mopping
up the resources including the
unaccounted money, with  the
monopolists and  other  big
business people.” "

94. “That at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House is of opinion
that in order to augment do-
mestic savings drastic curbs are
called for in respect of all re-
mittances and repayments of
loans and interests etc.,
abroad.””

-

95. “That at the end of the
Motion, the following be added,
namely: —

‘and  having considered the
same, this House is of opinion
that effective steps should be
taken for repatriation of Indian
savings in foreign countries to
the maximum possible.””

96. “T'hat at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this House is of the view
that the problem of domestic
saving must not be sought to
be solved through exploitation
of the working pcople and by
denying them the barest neces-
sities of life.””
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97 That at the end of the
* Motion, the following be added,
namely —

‘and  having considered the
same, this House 15 of opinion
that the planming in India 1s
not going to succeed unless the
pro monopolists  basis 1s aban
doned lock, stock, and barrel’”

08 “That at the end of the
Motion, the following be added,
namely —

and having considered the
same, tms House 13 of the view
that the perspectives outhnecd
in the Draft are not only de
tective but are wvitiated by the
dlass outlook of the exploiting
classes

99 ‘“That at the end of the
Motion, the following be added,
namely —

and having considered the
same, this House wishes to go
on record that the present Plan
ning Commussion and the con
ditions 1n which 1t functions
mav be surtable for “command
performance but not tor giving
the required leadership and di-
rection to the planned develop
ment of national economy’”

100 ‘That at the end of the
Motion, the following be added
namely —

‘and having considered the
same, this House 1s of opinion
that the Plannming Commission
1s a helpless prisoner of the dis

credited and ant1 people  poli
cies of the Centual Govern
ment "

101 ‘“That at the end of the

Motion the following be added,
namely —

‘and having considered the
same, this House directs that
the  Draft Fourth Five Year
Plan be referred back to the
Planning Commussion for radi-
cal modifications 1n 1ts basic ap

proach and 1ts attitude towards
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the working people and 1n the
hight of the criticisms that have
been made fiom a democratic
and popular angle’ ’

162 That at the end ol the
Motion the following be added,
namely —

‘and having considered the
same, this House puts on re-
cord that the capitalist path ot
development to which the Five
Ycar Plans of the Congress re-
gume are wedded can neither
solve the problem of Indias
poverty, hunger and unemploy
ment, nor can thev ensure rapid
allround  national  deve up
ment, tor which a non capitalist
path of development is impera-

I

tve

103 That at the c¢nd of the
Motion, the followmng be added,
namely —

‘and having considered the
swume, this House 15 not quite
sme whether the Prime Minis
ter 1s fully conscious that she
has been presiding over the
liquidation of planning as a
tesult of her Government’s con
unued surrenders to  foreign
and Indian monopolists’”

SHRIMATI SHAKUNTALA
PARANJPYE (Nomunated) Madam,
I move

10t That at the end of the
Motton the following be added,
namely —

and having considered the
same, this House 15 of opinion—

(a) that the eXpenditure
allotted to Famuly Planning
be teduced by half and the
amount thus saved be allot
ted to Education; and

(b) that giants to be made
to different States on the basis

of population should take
mto consideration the n
ctease 1n population n that

paticular State and 1ts failure
to obseive the objectives of
population contiol ™ ”
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DR. BHATI MAHAVIR (Delhi):
AMadam, I move:

105. “Lhat at the end of the
Motion., the following be added,
namely 1 —

‘and  having considered the
same, this House deplores tte
failure of the Governmmnent to
learn trom past failures and to
make the Plan  resourcc-based
and aimed at the most eflective
autilisation of our human as well
as material resources.””’

106. “I'hat at the end of the
Motion, the following be added,
namely: —

‘and having considered the
same, this Housc condemns the
Government for not havinz
aimed at full employment of
the country’s manpower in line
with Article 41 of the Constitu-
tion (Directive Principles) and
for not having  provided for
making  the right to work a
fundamental right of the people
of India’ "~

107. “That at the end of the
Motion, the following be added,
namelv: — .

‘and  having considered  the
same, this House strongly dis-
approves of the too much re-
liance of the Plan on foreign
aid estimated at Rs. 3,730 crores
despite the hitter experience of
the past and the political strings
usually attached to such aid,
and despite the uncertainty of

the attitude of powers giving
aid.””
108. “That at the end of the

Motion, the following be added,
namelv: —

‘and having considered the
same, this House deplores the
fact that no indication has
been given of any effort to
evolve an intermediate type of
technology and provide for re-
search towards that end (as
briefly referred to in the “Ap-
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proach to the Fourth Five Year
Plan”) in otder to cnable the
country to evolve a pattern of
industrialisation suited to our
circumstances.” ”

109, “That at the end of the
Motion, the following be added
namely: —

‘and  having considered the
same, this House regrets that
only 13.6% of outlay has been
provided for agriculture which
vields nearly half of our na-
tional income, while industry
and minerals are given 23.49,
when cven now the bulk of our
cultivation is dcpendent on
rains and vast areas are in the
chronic grip of famine.””

110, “That at the end of the
Motion, the following hz added
namely: —

‘and having considered the
same, this House regrets that an
amount of only Rs. 13363
crores has been allocated to the

Union  Territorv of Delhi
which is much less than the
investment planned by the

Delhi Administration as well as
that arrived at by various work-
ing groups of rhe Parliament.””

SHRI B. N. MANDAL (Bihar):
Madam, I move:

111. “That at the cnd of the
Motion, the following be added
namely: —

‘and having considered the
same, this House feels that the
interests of the poor and common
people have not been given a
pivotal place in the Draft of the
Fourth Five Year Plan with the
result that the burden of taxes
and deficit budgets as cnvisaged
in the Plan will increase the
poverty and difficulties of the
masses and the increased assets
of the capitalists and the land-
lords will enhance the present
disparities.” ”

The questions were proposed.
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SHRI DAHYABHAI V. PATEL
(Gujarat): Madam, I do not know
how significant it is that we begin
this debate with a reference to a
railway accident. Has not planning
in this country been subjected to a
series of accidents all through and
therefore the objectives of the plan
particularly after the First Five-Year
Plan have never been reached? It is
also well known that we dd not agree
with many of the planning policies
of the Government. There is too
much emphasis on heavy industries
and it is only recently that Govern-
ment has awakened to the need of
improving agriculture. Indeed how
often have I pointed out in this
House of the agricultural progress
of smaller countries, of the need of
adopting the techniques used by
smaller countries for improving their
yield per acre, so that we could well
become more and more self-reliant, so
that we could progress on the way
to self-reliance, rather than depend
entirely on imported foodgrains? We
have pointed out again and again
that this habit of deficit financing
ignoring the need for economy has
caused pressures and prices have
been steadily rising. We have also
urged that the fraud of the rupee
payment agreement also has acted
very adversely on our economy. What
has Government done about it?

We have Plan papers circulated to
us. Are they anywhere near reality?
Do they take the actual conditions
of the country into account? In the-
ory they do perhaps. but how far?
The broad outline of the Plan draft
is substantially as suggested in the
Approach Document envisaging an
outlay of Rs. 24,000 crores of which
around Rs. 14,398 crores will be in
the public sector. It expects to gene-
rate 2 5 per cent growth in agricul-
ture, 8 to 10 per cent in industry,
and 5 to 6 per cent in gross national
product. As it should be, the accent
is on price stability and it aims at
self-reliance, but how much of this
do we see in practice and how far
has Government been able to achieve
these hopes in the past? A critical
examination of the Plan document
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discloses that neither the public sec-
tor outlay proposed of Rs. 14,398
crores nor the Rs. 10,000 crores for
the private sector has any firm basis
in visible rescarces. The balance of
the curtent revenue available during
the last three Annual Plans was Rs.
219 crores. A§ against this, the
Fourth Five Year Plan expects as
much as Rs. 2,355 crores; that is,
about Rs 417 crores per #nnum, the
underlying assumptions such as that
the non-Plan outlays will be restrain-
ed, economies will be effected and
food subsidies will be done away
with, are of a doubtful character.

The surplus of all the public sec-
tor enterprises, Central and States,
has been taken at Rs. 1,738 crores
as against Rs. 350 crores in the past
three vears. Over and above these
assumptions, additional resources to
he mobilised by the Centre and the
States are to be at Rs. 2,700 crores.
Judging by the deficit Budgets pre-
sented by the various States during
the current year, it is not clear whe-
ther the States are prepared to play
their role in raising resources. Ano-
ther imponderable is the estimate of
external assistance of Rs 2,414 crores
ofter making repayments due to the
extent of Rs. 1,216 crores. This bring

_us to a deficit financing of the order

of Rs. 850 crores. Is our economy
going to be able to bear this? How
much inflationary  pressure- is this
likely to generate?

Then, the States are expected to
make efforts to raise resources to the
extent possible by taxing agricultural
incomes, and what is more, by using
additional resources obtained from
the Centre and the financial institu-
tions strictly for productive and high-
lv remunerative purposes. But is this
going to be achieved? The Govern-
ment have so far invested Rs. 3,000
crores in commercial and industrial
undertakings. Further investment is
made in this sector by the Govern-
ment at the rate of about Rs. 400
crores per year by way of loans and
purchase of shares. The investment
so far has not proved fully produc-
tive and with efficient implementation



2681  Motion re Fourth [ 13 MAY

and'better management, an additio-
nal "output of over Rs. 3000 crores
could have been produced. Since the
investment in the public sector un-
dertakings has proved less productive,
Government should not invest more
in new industrial and commercial
enterprises until the existing units
have proved their worth It is equally
necessary that the projects which are
under construction should be com-
pleted speedily. Improvement in the
management of the public sector en-
terprises will be required first. Top
positions in  industries should not
necessarily be manned by retired civil
servants or by Malaviyds or Himat
Sinhs. Interference by the adminis-
tration should be kept to the mini-
mum and the public undertakings
should be made accountable to Par-
liament in respect of their general
performance only, rather than day-to-
day admini tration. Managers should
be made to have personal interest in
the enterprise by linking part of
their remuneration to the profit of
the undertaking. Transfers at the
top levels should be avoided. .

It is claimmed by the Deputy Chair-
man of the Planning Commission—-
and I think 1 heard the Prime Minis-
ter repeating it—that the private sec
tor does not have a very efficient
record. Only the facts are not bro-
ught to light. I do not know how
this statement can be substantiated.
The private sector has a vigilant
shareholders’ body which clamours if
they do not get their dividend apart
from the employees who clamour, if
they do not get their regular salaries
and their bonuses. It is not correct
to sav that they are not available to
the public. The balance sheets have
to be published according to law.
Besides, the Company Law Adminis-
tration also exercises vigilance, and
scrutinises their working. Hence, the
statements of the Prime Minister and
the Deputy Chairman of the Plan-
ning Commission do not hold water.
On the contrarv, the public sector
enterprises are shielded from the rig-
ours of competition and therefore
they are not prone to be efficient
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enough. It is therefore necessary to
ensure that the enterprises in the pub-
lic and private sectors are treated on
an equal footing.

The Fourth Plan document con-
tinues to identify the problem of re-
source mobilisation with a program-
me of taxation without examining
whether taxation by itself increases
or lowers the saving capacity of the
nation. Any objective appraisal will
readily show that taxation has already
lowered, and not increased, the sav-
ings of the economy. The tax policies
seem to be governed more by conside-
rations of revenue rather than their
impact on the economy. An average~
person in India earns Rs. 481 per
year and pays Rs. 64 by way
of direct and indirect taxes. This
high level of taxation has already
begun to show diminishing returns.
A large part of the tax resources is
absorbed by consumptive cxpenditure
of Government, and tends to reduce
the over-all saving capacity. It
would therefore appear that a gene-
ral reduction in taxes would actuall
increase national savings and help the
economy to progress at a higher rate.

The Plans seem to be used by the
Congress Party to boost its elections.
I speak from my experience, particu-
larly in Gujarat. (Interruptions) You
will have your opportunity. Why are
you impatient? Learn to be a little
p.tient.

(Interruptions)

I have referred, Madam, to what
is happening in Gujarat before, and
I will repeat it for the benefit of
some Members who need to be edu-
cated, how, at the time of the First
General Election, the Tapti River
Project was dangled as the carrot
before the voters in Gujarat. It is
20 years after independence and it is
not vet complete.

SHRI S. S. MARISWAMY (Tamil
Nadu): The carrot is still there.

SHRI DAHYABHAI V. PATEL:
At the Second General Election, the
Mahi Project was dangled before the
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voters of Gujarat. At the time of the
Third General Election, Prime Min-
ister Nehru laid the foundation of the
great Narmada Project. Where is it?
Even two vears ago...

SHRI BHUPESH GUPTA: Now.
it will be there all right.

SHRI DAHYABHAI V. PATEL:
...the present Prime Minister in the
other House referred to the need for
implementing the Narmada Project
eatly. Where is it? This is the treat-
ment that has been given to Gujarat
under this planning. I do not know

-whether it is Gujarat alone that is
given this treatment. I do not think
so. Madam, I have...

SHRI BHUPESH GUPTA: Every-
thing will go on now. You have got
M:. S. K. Patil.

SHRI DAHYABHAI V. PATEL:
You did not know he was there
before? Did you not know that?
Did you not see him in this House?
Was he not here when the First and
the Second Plans were there?

SHRI BHUPESH GUPTA: Guja-
rat wanted Narmada Project. They
have given you Mr. S. K. Patil.

SHRI DAHYABHAI V., PATEL:
I hope you will not interrupt me and
break my chain of thought.

Madam, I was pointing out how
Gujarat has been treated in the matter
of the Plans_ I do not think that the
treatment of other States is very
different. I know something of Bihar.

SHRI S. 5. MARISWAMY: Every-
where.

SHR1 DAHYABHAI V. PATEL:
...and a number of projects, parti-
cularly river valley projects, are sup-
posed to have gone to Bihar. Why
should Bihar be a deficit State? Why
should Bihar have such a drought
two years ago if these projects had
been carried out with efficiency? The
planning of the Congress Govern-
ment lacks efficiency. There is no
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machinery to sce that the work car-
ried out under the Plans is done
efficiently. Since these Plans are
geared to boost the elections of the
Congress Party, many terrible things
happen. Work on the Plan starts
just on the eve of the election year.

Before the last general elections 1
was in Bihar and I saw blankets being
distributed when the winter was over.
That was part of the famine relief
work. This is how the Congress ma-
chinery works. And, therefore, how-
ever good or bad the Plan, the peo-
ple have to suffer and in return thev
are taxed more. They are punished
for the failure of the Government and
its inefficient machinery. That is
what we are suffering from. It is,
therefore, necessary to improve the
situation if we are to get on.

There is another very easy recourse
when they are in trouble and when
there is deficit, that is foreign loans.
[ have seen it during the last eleven
vears. At the time of the Annual
Budget, or immediately soon after,
the Finance Minister goes on a tour
abroad and collects money. We star-
ted off with a sterling balance of 1800
crores when we started after indepen-
dence. Today we are the biggest deb-
tor nation in the world. Small coun-
tries, countries that were devastated
by wars, which had been bombed,
like Japan and Germany, have been
giving us loans and we have been
accepting them. Have we repaid any
of them? Have we got any repay-
ment programme for repaving these
debts? We are rescheduling and get-
ting concessions in interest. Since
those countries are affluent they say.
“All right, we will forgive your debt.”
We have been accepting this without
shame. We should be ashamed of
our performance which we call under
the big name of planning. Where is
the Plan to repay your debts which
vou should do if you are honest?

SHRI A. G. KULKARNI (Maha-
rashtra): It is in the book.

SHRI DAHYABHAI V. PATEL:
There is everything in the book. The
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only thing 1s it does not work Look
at that book and see what 1s the
total debt you have taken. And will
you see how much you have repaid
with interest?  On the other hand,
will you examine the book and find
out how manv debts have been re-
scheduled, how many nterest instal
ments have the donor countries con-
doned, how much capital has been
written off and condoned? That is
your reputation n the world. The
country 1s so large with a large popu-
lation.  You talk so much. You are
not able to pay your debts, and your
debtois, even the small countries, are
so generous that they sav, “Never
muind. Since vou are unable to pay,
we foigive vou” That 15 your plan-
ning and that 5 what we object to,
and this happens because there 1s too
much of State interference.

The State 15 trying to do every
thing when it 1s not able to do even
very little. Instead of coordinating
the resources of the people, the mtel
ligence of the people and letting them
work-~the late Prime Minister Jawa-
harlal Nehru said that we want two
sectors, private sector and public sec-
tor to work hand in hand-—hand in
hand so that the economy of the
country develops, that we have trade,
industry and comierce, that we have
emplovment, there are hitches In
every State there seems to be a sec-
tion which is determined to see that
this country does not progress.

Before we have industiies which are
worth calling a slice of industries, we
have people thinking of monopolies.
The biggest monopoly in this country
1s the State And where are we? The
State has got Rs. 3,500 crores in pub-
lic sector undertakings, Rs. 3,000 cro-
res in the Indian Rarlways The
Indian Railways used to pay divi-
dent regularlv It used to make a
contribution to the Central Revenues.
That 1s also gone now. So on Rs
6,500 crores we are not getting the
normal, natural return which the
countrv should get, and if this coun-
try got 1t, there would be no need
for this high taxation If we did not
have this hugh taxation people would
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breathe a4 sigh of relicf. The piices
would come down. If prices come
down 1t will be good for industry.
It will be good for the Government
also because the Government would
not have to pay this high dose of
dearness allowance and 1t will put
the government’s own machinery in
proper gear. But who thinks about
1z It 1s very easy for the Government
to sit here and increase the prices,
imcreasc taxes, increase this and that.
Why do they not change their attitude
and think otherwise? Why not think
of saving money and saving the
country’s economy so that this high
ptice spwral mav be broken? Just as
the other countries have done, reduce
prices and immediately you will see
that taxation has gone down. This is
not a new thing This experiment has
been tried in many countries. Why
should 1t not be done here? That is
the fault with our planning. They
cannot think of anything else. It can
think of only big figutes  What
happens 1n practical application, they
do not scem to think That is the
fault that I find with this planning.

Today they are up against all the
State Governments who want to spend
more Why should they not? They
take the cue from the Central Gov-
ernment The Central Government
spends more than its resources Then
whv should the State Government
not spend more than their resources?
It »n onlv when the Central Govern-
ment curbs its spending, it is only
when the Central Government sets an
example to the States by keeping its
expenses within limits, by economis-
ing and stopping wasteful expendi-
ture that the Central Government
will be able to tell the States to do
likewise Today it is the other way
about More and more State Govern-
ments come forward and demand
more and more money, and then they
would like to have it and write it off.
Has the Government laid down any
encouragement if any of the States
manages its affairs well? No.

Then we talk of regional imbalan-
ces I do not know what this phra-
seology means. Regional imbalances
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there are bpund to be because the
regions are put in different circum-
stances geographically. Because of
different circumstances they have
different type of industries. In somec
States industries develop quickly. The
vast regional imbalances are the pro-
duct of this Government's faulty
planning. We have oil in Gujarat.
From the day I have come here, last
eleven years, I have been pointing
out that the Government’s policy in
the matter of oil exploration in Guja-
rat has been slow and faulty. Guja-
rat has been fortunate, this country
has been fortunate that the expenses
of exploring oil are perhaps the
cheapest in the whole world in
Gujarat. Yet the Government's policy
is slow. Instcad of rapidly expand-
ing and making use of the oil, the
Government plans otherwise.

SHRI N. PATRA (Orissa): There
is Koyali.

SHRI DAHYABHAI V. PATEL:
My dear friend, you forget that there
are three projects like Koyali and all
the trains not only in Gujarat and in
the surrounding areas can run on
diesel oil instead of having to take
coal from 2,000 miles to Gujarat by
train. _ If you travel by bus from Ah-
medabad to Saurashtra you will see
the gas of the oil wells being burnt.
How much money has been wasted
because this power is not used and
oil cannot be used because it is not
taken to the refinery? Therefore, it
has turned up the pressure. This is
what we are doing. This is the faulty
type of planning we have got. Can
we not refine the Gujarat oil any-
where else? Therefore, such type of
regional imbalances are inherent in
industry. What we nced today is to
canalise them properly and see that
they are put to the best usc
for the country instead of
the wasteful method of use
that the Congress has all the time.
Madam, I am glad to see that of
late there has beecn a considerable
increase in shipping. But is that
enough? We are a country which
has perhaps one of the longest coast-
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lines in the world. Where are we
as regards shipping? Where are we
as regards our ports? What is the
hope that the Plan holds out? I
dare say that in some matters the hope
that the Plan holds out is there. But
what is the performance? And when
we come to the performance of it, we
come to the great disappointment and
frustration that the country feels to-
day. Why is it that there is so much
unrest among the youth all over the
country? It is generated by the dis-
appointment at the performance of
the Congress Governments, whether
it is this Plan or any Plan. It is
because of so much inefliciency and
lack of proper management that what
should cost 4 annas is costing 8 annas
or even a rupee and, therefore, it is
hurting our economy. It is sending
the prices up every day. Therefore,
Madam, it is not possible to agree to
or support this Plan.

As I was saying, the Plan holds out
some hope but when we look at the
performance there is disappointment.
Let me quote some figures from their
own publications. In the First Plan,
the outlay, including public and pri-
vate sector, was Rs. 3,600 crores;
actual, Rs. 3,760 crores. The envi
saged growth of national income was
11 per cent; actual, 18 per cent. That
is the hope that was held out at the
end of the First Plan. When we come
to the Second Plan, the planned out-
lay was Rs. 7,200 crores; actual, Rs.
7,700 crorves. The envisaged growth
of national income was 25 per cent;
actual, 20 per cent. There the rot
began. Coming to the Third Plan,
the planned outlay was Rs. 11,600
crores; actual, Rs. 12,000 crores. The
planned growth of national income
was 34 per cent, actual, 14 per cent.
It is from there we started failing,
and we have done nothing to remedy
this failure. We just go on saying
that we will go on and on. When we
sec that we are failing so badly, what
are the remedial measures that have
been taken? The shortfalls in the
growth targets in the successive Plans
were not due to lack of financial re-
spurces. In fact, in each Plan the
actual outlay considerably exceeded
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the original estimate. In the Third
Plan, for example, the actual outlay
exceeded the estimate by 4 per cent,
but the rate of growth fell short by
60 per cent. This would naturally
mean that the shortfall in achieve-
ments was due primarily to misappli-
cation of the resources resulting
partly from wrong planning and
partly from faulty implementation of
the programmes. Both these factors
combined in lowering the output-
capital ratio which is an index of the
cfficicncy with  which resources are
utilised. In the Third Plan, the out-
put-capital ratio would have been
about 0.2 per cent. In other develop-
ing countries like the U.A.R., Mexico
and the Philippines, in which the
growth rate has been higher, the out-
put-capital ratio has also been higher.
Somehow we have tended to become
a capital-consuming economy rather
than a capital-generating economy.
And if we ‘go on consuming capital,
where will we be? We are already
short of resources. We ask for loans
from all over the world. And yet if
we go on consuming capital—which
means utilisation of capital for un-
productive purposes—where will we
be? Will we not be in the mess, sorry
mess, in which we are now? Is it not
due to this faulty method? There-
fore, we do not feel at all happy or
enthusiastic about the type of plan-
ning that is done or this draft which
has been put in our hands. It is a
repetition of the same plan, it is a
repetition of the same policy. Every
scheme and every plan is to ensure
the enshrinement of the Congress
Party in office. But I think that has
sufficiently been played out and that
has been borne out by the last results.
Certainly if the country is being taken
in this way to poverty, the worm will
turn one day.

SHRI A. P. JAIN (Uttar Pradesh):
Madam Deputy Chairman, I was very
much interested to notice some im-
provement in the attitude of the
Leader of the Opposition. I remem-
ber the days when the Swatantra
Party used to oppose the Plan out-
right. And it was some consolation
to_find that the hon. Leader of the

]
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Opposition did not oppose the Plan
outright, but he opposed the strategy
followed in the Plan.

[Tue Vice-CHAIRMAN (SHRI D. THEN-
GARI) in the Chair] -

SHRI LOKANATH MISRA (Ori-
ssa): Because we had to meet half
way; you have come half way and we
have come half way.

SHRI A. P. JAIN: I hope you will
grow wiser after some time.

SHRI DAHYABHAI V. PATEL:
If you grow wiser first, the country
will be in a better situation. Every
day that you do not grow wise, the
country is losing a lot.

SHRI A. P. JAIN: Have you fini-
shed, Dahyabhaiji, or have you to
say anything more?

Mr. Vice-Chairman, this Plan is
significant in several ways. First, it
has come after three years of annual
planning. Annual planning had its
own meaning, but it was notr plan-
ning in the sense in which we have
understood it. This Plan, therefore,
dispels the fear of certain pcople,
generated lately, that planning was
coming to an end. Now, it is clear
thut the process of planning which
we undertook about 20 years ago will
continue and will continue with
added vigour. This Plan is a crucial
Plan.  Upon its success will depend
the future of planning. If this Plan
does not succeed, the country may lose
faith in planning.  Therefore, it
should be the utmost effort on the
part of the Government, of the peo-
ple, of the members of the ruling
party and also of the Members of the
Opposition to make this Plan a suc-
cess because I am one of those who
believe that the future of this coun-
try, its economic and industrial deve-
lopment, depends upon a sensible
and good system of planning.

Now, there are many desirable fea-
tures in this Plan and to cite a few
of them, the efforts to stop import of
food after two years is one of the
very desirable attempts. Similarly,
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the reduction of forcign aid by one
half at the end of the Plan is another
good desirable object. The system of
building annual Plans out of the Five
Year Plan, I think, will lead to an
improvement in the performance of
the Plan. The emphasis on the scien-
tist and technician, the induction of
scientists and technicidns in the work-
ing of our public undertakings is
another feature which I consider to
be a very desitable feature. Nonethe-
less, we must accept that this genera-
tion of ours, I believe, one or two
more generations, are condemned to
a life of toil and sweat, of labour and
sacrifice. ' We have to give up pre-
sent consumption in the interest of
building up a nice, good and worth-
living country for the future genera-
tions. That should be our objective.
When I say all this, I do not subs-
cribe that the Plan is a complete
Plan and there is nothing which one
can add to it. I find that there are
important shortcomings, shortcom-
ings of a nature which, if not mended,
may even jeopardize the Plan and the
entire planning system. We have laid
a good deal of emphasis on building
new projects. But what about our
existing projects?  According to the
Planning Commission’s own figures,
in the year 1963 the total value of
the reproducible tangible assets was
Rs. 42,500 crores. During these few
years they must have increased. And
now I would not he very wrong if I
say that at present the value of the
reproducible tangible assets would
be round about Rs. 50,000 crores. I
have it on very good authority—some
highly placed officials of the Planning
Commission—that the annual depre-
ciation on this Rs. 50,000 crores is at
the rate of 8 per cent. Our projects,
our big dams, our public enterprises,
our works, are not properly main-
tained, and that is the reason why
there is a much heavier depreciation
than what it should be if they were
properly managed. Now, what 1
have said means that the deprecia-
tion alone on the reproducible tangi-
ble assets would come to Rs. 4,000
crores, and what is our investment
during the Fourth Plan? It is of the

[ RAJYA SABHA ]

Five Yeur Plan 2692

order of about Rs. 22,000 crores in
the form of assets which works out
to about Rs. 4,000 croies per year. In
other words it means that whatever
is being inducted into our economy
is being at the same time washed
away in the form of depreciation on
the existing tangible assets. I will
cite an example. Mr. Vice-Chairman,
when the Bhakra Dam was planned—
well, it is our great project of natio-
nal pride—its life was assessed at 200
to 250 years. I think it was about
250 years. But a siltation has arisen
during the last few years and we find
that if this siltation goes on at the
present rate, its life will be reduced
to half, to 125 years or so. That is
what the experts who prepared the
estimates of the Bhakra Dam now
have worked out. It means that
every vear we are losing Rs. 1 crore
on the Bhakia Dam. And I believe,
it 15 possible that if our national
enterprises, if our assets both in the
private and the public sectors, are
efficiently managed, we can confiden-
tly reduce the percentage of depre-
ciation. For a reduction of every one
per cent of depreciation, the country
gains Rs. 30 crores. That is not a
small sum.

I do not find anything in the Plan
for prolonging the life of the Bhakra
Dam or other river valley projects,
nor do I find it elsewhere. Through
you, Sir, I would like to urge upon
the Planning Commission that more
impottant than planning new pro-
jects, more important than the exe-
cution of new projects, more impor-
tant than the working of new pro-
jects, is the efficient working of the
existing projects. I regret to say that
that aspect of planning has either
been totally ignored or very little
emphasis has been laid on it in the
Plan document.

We have been talking of the failure
in implementation. I am glad that
there is one chapter devoted in the
Fourth Plan to implementation. But
I regret to say that it is one of the
vaguest chapters that could have ever
been written. It is full of verbosity,
chaff without grain. I would like
you to refer to a remark by the very
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thoughtful  author of the “Asian
Drama”, Gunnar Myrdal. At page

903 he savs talking about planning,—

“But even in India, where plan-
ning generally has achieved a
much higher level of sophistication
than in the other countries in
South Asia, the plain fact is that
in most fields there is little or
nothing ‘planned’ to disclose.”

I agree with that remark. And my
contention is that our effective plan-
ning is confined to less than 20 per
cent of our economic activity, and
the remaining 80 per cent of our
economic activity, including the
entire agriculture which means 50
per cent of our economic activity in
terms of income and which engages
80 per cent of our people, is left out
of effective planning. Similar is the
case with the organised private sec-
tor, that is, the factories and the
enterprises in the private sector. It
is not properly controlled as I will
try to show.

SHRI JOACHIM ALVA (Nomina-
ted): Before my honourable friend
proceeds I would like to remind him
of one thing. He quoted Gunnar
Myrdal. I do ngt know if he was
present when Gunnar Myrdal spoke
to us. Pandit Jawaharlal Nehru was
presiding over that meeting. There
is one word which I still remember—

“Unless we make our labour
costly we cannot have any future.”

.

This is what he said, “Unless we
make our labour costlv .” Since he
quoted him I wanted to remind him
of these words, which are there still
in mv mind and in the minds of
evervonle who was present there—
about labour being costly. .

SHRI A P. JAIN: Not only that
He said other things also, about rais-
ing the wages. There is nothing new
in what you said.

During the first three Plans we
tried to build an institutional infra
structuie in the countryside, and what
was the nature of it? It was the

1
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cooperative societies, the community
development and the panchayati raj.
The object of this institutional in-
fiastructure was to involve the com-
nton man, the masses living in the
countryside into the process of plan-
ning. Unfortunatelv, all these three
institutions are now in a state of
decay. I quote it on the authority of
the Fourth Plan that the outstand-
ings of the primary credit societies,
which were 20 per cent in the years
1961—63, have risen to 33 per cent
of the total loans. Among the Cent-
1al Banks 20 per cent or so to have
50 per cent or more as outstandings.
Now no financial institution can go
on advancing money or continue to
function for any length of time if it
does not recover the advances. It is
also well known that cooperatives
have succeeded only in certain parts
ot the country but in other parts
thev are really weak. There are some
reasons for it. The House will rem-
ember that the Reserve Bank appoin-
ted a Committee, known as the Rural
Credit Survey Committee, which sub-
mitted a very valuable report. That
report was accepted and one of the
basic principles of that report was
that the credit must be interlinked
and integrated with the marketing.
The big idea was that when a far
mer takes loan from a credit society,
he also fills up a bond that he will
sell his surplus produce through the
credit society so that the loans are
rccovered.  Unfortunately that link
was never built and the result is
that the outstandings are growing.
The weakness of the Central Bank is
another rcason and if the Planning
Commission and the Government are
at all keen to mobilise the surplus
monev being generated in the coun-
tryside it is not going to be done
either through the commercial banks
o1 through the Central banks. I have
« scheme. Unfortunately during this
short time I will not be able to ex-
plain it but if at any time the Plan-
nmg Commission shows the courtesy
to consult me, T will give them a
whole plan because I feel that co-
operation, which is so essential for
the life of the nation, is losing ground.
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[Shri A. P. Jain.]

So far as Community Development
is concerned, its officers are absolu-
tely demoralised. They have been
ofhcialised like any other bureaucrat.
They are like a sub-inspector with-
out power or a kanungo without a
rod. It is the common experience.
Everyone of us knows that the Com-
munity Development officers are com-
pletely demoralised. ' .

Lastly about the Panchayati Raj,
1 will only quote what Shri Jaya
Prakash Narayan, President of the
All-India Panchayat Parishad, said
on May 10, 1969:

“Except in two States—Maha-
rashtra and Gujarat—there was no
serious effort made in any State
for Panchayati Raj”.

Now the infra-structure which was
created in the countryside during the
three Plans and which provided for
the involvement of the common man
in the process of planning—all those
three institutions—are in a state of
decay and in the Plan I do not find
anything showing how they are going
to strengthen these.

I will give an instance about what
is known as the green revolution.
How has this green revolution come
about? Firstly I will say that it is
mostly confined to wheat. It is not
so in the case of rice because the Tai-
chung and other varieties have pro-
ved to be susceptible to diseases and
insects and the Government is now
withdrawing them. How did this
green revolution of  wheat come
about? May I say that it is due to
three institutions-~the IARI, the
Ludhiana University and the U.P.
Agricultural University. These are
situated in the main wheat-growing
States and they have not only inven-
ted the new seeds but convinced the
farmers of their profitability. I have
been recently to Ludhiana University
and I was very glad to notice the new
enthusiasm of the farmers. Mr. Swa-
minathan was also there. He went
from field to field and he told the
people how they can improve their
lot by using the improved seeds.

[ RAJYA SABHA ]
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‘That is the type of people we want.
I want every University in India to
become the nucleus for the develop-
ment of the areas round about 1it.
About 8 years ago I was in the Uni-
ted States and went round the coun-
tryside adjoining Illinois University
and asked a farmer:

“What is it that has given this
big yield?”

His answer was: ‘“The Morrel plot
and the advisory service of the Uni-
versity of llinois.” We have 10 or 12
Agricultural Universities and many
colleges. T'hey should become the
nucleus for the agricultural revolu-
tion.

About the organised private sector,
we have got certain regulations. They
have to take licences before estab-
lishment. Then there is the question
of capital issue. Then there is the
question of import of machinery but
once that is done, the private sector
is left to itself. I have a proposal to
make.  Just as they have created
JSCs for the steel industry both of
the public sector and the private sec-
tor, there is a case for putting up
bureaus of what I would call the
‘Planning performance’. These bur-
eaus should watch how our industries
are doing. They should not interfere
in the working of the individual
plants. They should sce what are the
shorttalls, what are the weaknesses of
the industries as a whole and how
they can be,removed. There must be
tepresentatives of the Government, of
private mdustry and of the consumers
on it, so that they carry out a two-way
liaison work. They should bring the
difficulties of the industries to the
notice of the Government and secure
help for the removal of those diffi-
culties and at the same time they
should keep constant touch with the
Government about what is happen-
ing in the industry. Unless that is
done, the plan targets which depend
upon the working of the private sec-
tor may not be achieved. The entire
industrial system can be divided into
10 or 12 industries. For instance, the
fibre section consisting of cotton fibre,
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jute fibre, silk fibre, woollen fibre
and man-made fibre may be humped
in one group and a Bureau of Plan
Performance set up for it.  They
must think of it and if they find that
there is some validity in what I say,
the planners should adopt it.

I come last to resources. I am
indined to agree with the Leader of
the Opposition that there has been
an over-assessment of the resources.
I will not deal with all of them. He
has dealt with some and T will con-
fine to the profits from the public
undertakings. In an interview given
by the Vice-Chairman of the Plan-
ning Commission, Dr. Gadgil, to the
representative ot the Hindustan
Times, he answered a question. The
question was:

“The Plan has prescribed a 15
per cent rate of return on capital
in the public sector. How realistic
is this expectation?”

Dr. Gadgil said:

“I can only say that this is a
figure that has been derived from
a resolution of a Cabinet Commit-
tee. This is a part of the decision
made by the Government. That is
a sort of effort that should be
made.”

1 was astonished by it. I wrote a let-
ter to Dr. Gadgil and T wrote:

“In answer to another question
‘How the prescribed rate of fifteen
per cent. return from public sector
undertakings has been reached’?
the impression I gather from your
reply is that the figure was based
on the decision of the Cabinet
Committee. Is it just a policy deci-
sion which should be implemen-
ted or is it based on any rationale?”

That was the question I asked. Dr.
Gadgil's answer added further to my
confusion. Dr. Gadgil wrote to me:

“I now come to the question of
the prescribed rate of return from
the public sector undertakings.
Until recently both the Tariff Com-

15—12 RSS/ND/69
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mission and the Cost Accounts
Branch of the Union Ministry of
Finance were allowing a return
generally at 12 per cent on the
capital emploved in the private
and public enterprises. After the
Bonus Act came into effect and
also taking into consideration the
rise in the general rate of interest,
the Tariff Commission has come to
the conclusion that generally any
rate less than 15 per cent on the
capital employed would not be
1easonable. .”

“Theyv ‘are allowing the return
at present of 15 per cent on capi-
tal emploved in respect of the in-
dustries coming within their pur-
view.”

Mr. Vice-Chairman, the Ministry
of Finance have circulated a Memo-
randum on Public Undertakings as
a part of the Budget literature, in
which the pricing policy of the pub-
lic enterprises has been defined. It
falls into three parts: (i) Wherever
there are statutory regulations or
voluntary arrangements of a binding
type. introduced in the larger inter-
ests of the national economy, the
enterprifes would have to conform to
such regulations; (ii) A number of
enterprises produce goods and servi-
ces in open competition with other
indigenous producers in the private
sector, and in respect of their pro-
ducts, the normal market forces of
demand and supply will operate and
their products will be governed by
and large bv the prices prevailing in
the market; (iii) In the case of enter-
prises which operate under monopo-
listic or semi-monopolistic conditions
it will be necessary, however, to have
a prescribed procedure. They say
that the prices in this case will de-
pend upon the world prices, upon
the fo0.b. prices.

Now I begin to think and I want
this House to think how these two
approaches can be reconciled.

THE VICE-CHAIRMAN (SHRI1
D. THENGARI): Now kindly wind

up.
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SHRI A. P. JAIN: I shall do so
just in two minutes. If this pricing
policy holds good, how can this 15
per cent return work out in prac
tice> 1 would like the Planning
Commission to explain how this 15
per cent fits in with the pricing
policy?

SHRI A. G. KULKARNTI:
gioss profit or net profit?

SHRI A. P. JAIN: Now Mr.
Dahvabhai Patel has given certain
figures of the profits which the pub-
lic sector undertakings have made
during the last three years; there
does not seem to be any prospect that
1600 or 1700 crores of profit can be
made during the Fourth Five-Year
Plan period.

Is it

There are other things on which
1 wish I had spoken, but in deference
to vour direction to wind up, I do
so now by saving this much in the
end. There has been the continuous
emphasis by the planners that the
planning must be realistic. Here I
would quote the remarks of the late
Pandit Jawaharlal Nehru on “Stra-
tegy of the Third Plan”"—

“We have often talkcgl about
how much money has beén spent
or why it has not been spent. It
has alwavs struck me that we are
looking at things in a very imper-
fect way; the question is what has
been done, not how much money
has been spent. Mybe, the quan-
tum of money spent is an indica-
tion of what ought to have been
done, or might have been done,
but the real thing is what actually
has been done. This business of
appraisal is therefore of the utmost
importance.”

I regret to svy, Mr. Vice-Chairman,
that there is no reflection of this
healthy thinking and outlook in the
Tourth Plan. It is entirely a financial
Plan ignoring the real targets.

Thank you verv much.

st TeATme - sfta, & 0w
fides o a@ar g1 w9 @
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R AW 93 TE ¥ q1 AT &
u g wmar f& oar fafaes
O W7 FL &7 TS FATAA |
FE BH AW AF FT E A
ar maw oy fe owmem fafaeex
aE WS § fF oA e A
ar § A1 W BT Fgr w90 |
e ¥ A@y fF 3 @ F 35
e g1 T L Al & SAAT ST
g f& o fafrex wigg @9 =@
(Interrupiion)  =fyAq, A ¥ TH
frdy v for a1 fF gw A oW
THAE TTHT FHGT  F GAA AR
2 AT E oH ogw & 5 AW g
T 9T gem o dr § =mgar g fr
a1 fafteer ama @9 @ W@
AT g7 FM 39 &7 FaAlfadH &
g g wrfgd | gw W 9 B
7z 0¥ avioew g9 | gW ¥ 94
gar fear a1 fF gw Fr s &)
= a7 ga 1 @

SHRI  LOKANATH MISRA:
This is a valid point. If the Law
Minister is making the statement ear-
lier in that House, the Deputy Law
Ministet can come and make that
statement here. B

Sl UAAR@AW : qg a7 ST IF A THE |

SHRI MULKA GOVINDA RED-
DY (Msysore): We understand that
the Law Minister has already made
the statement in the other House at
2 o'dock. It is not fair that it
should be held over here for so long.
He should be immediately summon-
ed to come and make the statement
here.

SHRI LOKANATH MISRA:
Waat is wiong in the Deputy Law
Minister being asked to come and
make the statement here?

SHRI MULKA GOVINDA RED-
DY: He may create more problems
than he can solve.

¢
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o wif WEWIT :  IT-gwala
wgey, dF 9@ A g F 4%
™ o ¥ ot gwadfy g
F faafes 1 w€ FT wW O
wwifas § 39 999 9T qg 4w
¥R & 7w &7 g A w=d W@
AEd F AET AR W ¥ S 39
foerr g7 7 98T FTAT ff a7 g7 A
FL AT G AT AT L W OFT FER
ar a@r gr & f6T & T8 Aveg #r
gred 931 g1 R gR mudr @iwar
F1 WM IO F TR H ggg fe@rn
g1 W w9 WM & 39 & faq
qum g o3 o fafs a3 & &
g faumr &1 @ T@ &ERET &
Y @ ST 7fs gw g/ J1 frart
@ g fF wag W dm oA F
W A S gH drgar =nfgy ar
W® W A4 TG @I, &t
AT AT(ET 4T g AT AT | FIHAT
qEE WA T i feafg R agrgan
diger aear A€ g1 W I;ET A
 Fe W g, T ¥§ A gge
I AW @ A OA®H § TR
7@ & & gw F gwadfx AT
FT FATY THT ST TEAT AT T FTAA
faamr & fAwren f& @y oger
Teer ¥4 A3 dgE we A fw
R B I S 1 B B -
AITAFATAT H1 AT TG FLATET T |
qUHl SEIG! FI, FUA( TITOMAT &I
qHA @A ¥, FIA GI4A F,
HYAY S HAT FI, AT T GHA DI
feea &1 oOw EWA A @
g qfeoy 7g gaT a1 Fouw
gre @Er A7 | gX W TF gAY
¥ ggd & Fwfww Fvar 911 g7
RNl UF gal A Hr fAFed &
Fiforer &LQT AT 1 WET F=E0 &l
w # fred 3 & W g Al Far
g fr feA wswr R S
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AR FAT FHAT g, AMH AT AG
TN S T afE wT I¥ g
FH #r feafq ey o a1 frard
T fF gwt T giw ag & A
GICE G R A I A
™ g OSH FI OIWT ¥ AT IUT
FIEAT BT A7 | A7, | faq FeA
T O FET ST UET gAry ¥
f& gmar gem T g, w=er s9r
TAT g, 39 9T & ¥ AT FT
FTed FI, qeT # G FT qF
g, fav # aw® ¥ FI ;7 (oW
F AT @ AT FTE FT FGT AT
a1 & mm @ wr ww faer
aifed 91 IAAT BT OTAT | FISAET
o A wEr ¢ F famar s oS
T FL AMAL, I G WD FT
AfFT | g T97 fFw IR T @
F7, 5 FOET &1 F T g T
AT § TH FT IJ@ET AR g | AT
¢ fF ew q e &1 @ SR A
FT AYTIATE FISAT AT AT,
‘Feafafees’ agy a@mm

B ¥ @Al ¥ g A 6
diar g ar afr ! gw ¥ ge @ar
T OO A A A9 geAr &
fogzq uies’ @, ST F wew [
A1 wearRd R owar oar S 9Rd
g1 3 TR AT FI1E W--UF
A Wl g GEAA GHAT | SH W
aaT 7E 9 f& ogm 4 foww @
ag e W@ A, 9% d&T W@ F |
I R gA [T A FT WA W
fad 39 qa*T gW #1 ¥F IH F §T
q g FIA AMgY | fFET T oag
Fg1 fF gw @ oW @Ry, #Hiw
gu a9 W TEl IE % 4 I
far zg aw 8 %z gH 1 AT
FZ AWI AT | TE FE OFX WAT
I F OAGE AT g Al S §
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@ 4
45y

gar dF g, T a fwmh
fre =8 wiww & o1, 99

337

& wrm &1 fem
W g S g g9l
T W A9

o & IH 'S fram S oar FE
AT fagiy we @ ANET F A
% A fawrd ¥@T ) osaET AR @R
IO wAT I HT HE@HRAT TR,
wrEAfan fg o gv =iar, e
Rl sod qge a2 ¥ 7 7
“The document ‘Approach to
the Fourth Five Year Plan’ was
presented to the National Deve
lopment Councill 1n May 1968
It indicated that additional re
source mobilisation 1n the range
of Rs 200—300 crores a year
would be necessarv 1f the eco
nomy 1s to grow at the desired
rate and net foreign aid 15 to be
reduced to half the present level
by the end of the Plan’
gUrT @A FT AT FT 27
AT ag & fF #fF a8 7y =@
A FT St g, #FfE AT -
ST WMT AT ITET ;T &Y
g afF § F@mr g oAy gEer
9% fay zgd @ww =fegm =2
¥ oATgT FE § oWd, £ F e

g% § oW, 9% AW, ARG T
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AR, F6 FY, dE Wy 1 q,
CIRUIE RO - M A O S 2 e o
FT a1 &y g F fa7 *wfzw
gar ¢ wfew dfnr o amEm &1
IEE AUA FI S OSART S
AT W 2R FEr 5 @A Fvar
g & f77 gfes gar @ #few
TF qE § A FI A7 e
# g9 W g 9% 39 aw® 9
§q g AT W@ AT AT 99 A0
F1 qfomm g gwr 5 @wmr ow
FAA G0 ZAT, WAq a1 ge FIE
99 I Y gh gl g
AT § AT FT FIAT F7 HT 9 @
QX0 FET SAT FFT AT AW FT AT
qAT AT I TE A FE AVE &
A FE | AfFEA IgF AT
TF # afemw fawer froawd
qfF a51 o Y § 999 qe7 A9 F
frdr w7 39 @ear F1 QI AT &
EREICE I e e
ar w9 2 g & afvorg A |
o d1 fadel @Ear § I g
faw fvvar ey o W 3w fadely
qEEAT B MEvEr 7 7 #@r oar
L T2H fear #, gwm AW wr faw
TE T WA FHT &, ITHT 8N
fFaet #ma mar &4 9 & mR
AR AWA %1 AfET 3w vw
gt #wiw fawer f& ow@w F%
qYq FE g faem A fex ow
qigq & AT ag § oAr wuw
1 fows fro afesr fsarfear
fafer Sw 8 & 1 o Sfwfae wea-
fer’ &1 aww ) e wsafer
F @ F AT % Rer Ar #7 %
AW OEF A AT T zEET
wfenw #&oE@T 7 7T "M
qsq v w1 oefe g, fwad sm
ot g5, fawdr uwmea w9z w7
VAT wFAT 2, IWEF v oAg uF
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a@ I Z | AT TgH A &
FFE ST ARG FT @Al & IO
g AT FWER A AT A
FE@T &1 A TRAUE A AG AT
f @ g0 0§ AFr & SE A
g Gur wx 1 3@ ogw, TR
for @mdd ¥ W7 IR faww S04
gr ¥ AT 7 ST g FrAla®
FAAFT ITF T g qAG T A g,
IgET dg FA-OCR AGr A 2 |
7z A # 8 S feafy 2 oAl
qg AT ATE & UF A F HTC0

g, W7 TAY AV arfeq afvomH
fAder T @I W@ B AR &
g O™ g T § s 9T Al
g9 qam &¥ 93 #iE aw & fay
FF @AMl F1 Al FfeRE g
aifgy | afer z@w #R & afvoe
fager o g aforw g 91 %
A g AW dew A H©w
g9 ammar & Fga & qformcaey
TH QAT & ST TS AT
o ¥, S T AGT WA
f, STFE A, ITHF @I FgT A
W I A & 90 w1 & Ay
ok s Sfwfae wreAfawm &Y
FE T | 999 W SgIET &
g A ST @El Fgr AR R
gar A §el, TF GEr 9% 9«
f& foos ==t gw @w fxEr fav
#oar A w, G B W
T T8 &% | g feafg o smE
3 ag wW W T AWy, TEET 9T
¥t g1 gFar g s fF 7 owoer
AT FT JUTY & qTAEGT  G0ad
9%, dqEEr A TR AW F gAv
e[ FT U FA @AT 1 g

-~
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%Wa@?mlﬁﬁm%a‘ﬂ%l
¥ @Al i gfAer ¥ owewv owEr

@@‘sﬁwmawa

ﬁugﬁrim:rm

q‘&'%fﬁ'ﬁg’@m
%W“iﬁ?@é%waﬁw
IO AW faeg Wl Ao
AT FATT & T W OSATET 4 T
7 A1 @R @ g, W1 gty 2,
I 9 SUTET F-afE 0 ¥ oA

MR e g &1 afz f Fromsr
USHT & afvoTHT #1 fwr 9, 3960
W ATHY @7 9 d0 38§ 9§ 5@y

ST, ®F TEd gHT ¥ IEW  FAmn
™ oE fFo1 e zard

TETET O g W1 oWty 27 99 wfy
far &1 ;e F Fwe S TE 0
27 9% T AEEAT #T gET & HT
Ik g SRl o fAeAr €
IAFT  AUA FLA FT KIS qEET
a8 & AfE EF owerar uE oA
sy fagwar & wEw me ant
A F1 T fAwEAT & 3T T A
afg g& # | @® fawmar @ @
TE RN HT " TH, A9 A IW 5
affom & &AWt ®1 feom Smroar
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[ 310 WIE WA |
1952 %o ¥ UL HEA FT 14
gfqoa St fAemar o1 afFT 1962
¥ e mg & 24 afgwmA s9
5 wfod & @R &1 faerar a1 gy
T AT F AT AT F, ATHN AT
o F UF &0 qAE AT AL G
F A= oW AT WY 9T A7 AF
2 ag 20 ufgww B HYC ST
T AT FT 1952 o T 7 5
gfgea At @@ o Sfawa fRear

o a8 T & & 1962 %o

gl F fEE S owe A g,
ST FIST WET &, AT @GIA FT AT
THgd AOA AT E IART W
oraq faFTe S a1 a8 a’T qEr
g, 98 FH AT AT Q| AW FH
T KT AT @ O§, W qST FEN
afad q@ #FT W &, g0 @I FT
g &1 fawir &7 @ & afed
a9 FB g3 ga WU St Amgm,
fifeq, Teafad 9=a & 39 SEF
1 99 15 Tga fwadr g3 femrg
GG L GO e I O O o
F F qoar § fF @ 4t ase
g, ®T BW Faig FA AT G a0

DAAT F TEA 9T FAT IFH AT
fip @9 AT EHT FATE a7 ST
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gfoorm W1 #1E S9NSEF T@
gNT, a8 W FH AW AT AT(EH |

wgrea, ® 9339 won =ATEAn
g f& ot oF I@ A w5
fazer mgrEat & FuT g fAar
F9 gr ( fqRWT F FqT FEIG W
frsier 7 gmdl AW W AT
BIET g, TH O FEA & fay g
ARAMAT & a9 T @l g,
Fep-feama’ &1 B A FIA
M g Fow fwmmw F1 BT &
TIAT %F F ®T F H=\T gRO
afFT w3 %S F FEAT § @
gn dewfemz g s 7 A
femae g s A agd weer and
g AfFT Faq &Y # FUT T IO
AET EET 1 T QISAT W st 3730
FOT &I &1 fa3el gEm@ar &
Tfw & T 8, 3730 FS, A
TTAT 750 FAS AT YA WA A
faeslt agmmar & &1 ¥ faonir 1 @47
zgn fazfmar &1 aswar F OV
AT WAl FId g W T g’
ag gaad g f& =z afvfeafasr @
S F o fearg 3@ & saw famr
feel o & *E faRwr agEar
T o oS faRW "@ggar wUE
AT & q@A FZT FI ZH AR Fy A
fF sa% am Fr5 Afafera fgw
TE g€ A€, A AT AR €W AT
F f& a8 waafas @@ @
fig fenr g a5 & wfEw F
Y 19 qITF W OAEr &) & |
AT ¥ qE I UL TEA FAT FV
U9 AT FI T FIAET FZAT
o7 a4z W A gEA 1 W
TOAT HET FT HAAEAT FIAT T
9 qIg d T & FILO, §H FYAT
grra-fagta &1 Aifs & wver %7
I TR0 9T FHT I &F HIL
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1w 3F 5 wam 3| gu aue
adt mgEar e f& ogw fEe
F9F F AGT AWA, A fEAT qEE
F OATT FAT AGr W T AfwA
72 99 2 fF Sagg qer W A1
fF ewd oot 7z F1 fagar waw-
T & fwaT, AT gR o§@En e
f& 7o wear e ww ¥ swfvE
o agr @ee d% AW uRiEr &
T FA  wuwifar & fra #
o7 T qAT SR wRT g7 R AR
HETAAN W“;H"H Wfﬁﬁ“wqﬁ’ﬁ
wa fF = W fafafes @
¥ AT AT | @E faEm #wix
TAT FT AJ9S FAT &7 g AT AT
T f& g a¥ ¥ wrEy &7 waEr

AN T AE A AN
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TR g UF W7 9@ fraea
FET &1 g9 92 AW var § fF
ziufees afgwm 91 2 98 8 gz
T FE FT 12 TTHE g AW Ay |
g1 o wTfEd’ At T3 Weer
ex F, ATEAT AT AT A=W F ATEA
GECe I A Ui U E G Ca)
UG qEA o7 Wy g A S FEd
¥ qg FW AT aAr g, A9 A
et &1 FF-mfF 9 qEdar Ar @b
2 a1 99 g9 9« & wa Fa-ofad
F fav T@ AF q9 Ar HT FEAA
F gy F fO7 &7 9K & T
A1 FgAT oy wfed ¥

far ofssr ¥ger ¥ I
7z @1 T ¢ fF osaw & gfq ad
200 FAT &o F @@ g9 AW
F1 faw @& | 35 FUAT To &I
greT foed aw § IBTH F A W
UF 99 W IOy ST 200 FIS
to QI FEN i, TG fFAAr FSy
Tergd, fFadr @@ e e
F7 a9 2 9% 4k 7w fF owEe
T froquil #q & wEW@FAT AR
A8y g R

T 39 WX AR 4§ A,
g g AEIT & arg #, T
qqH el Fwwrqr frerh & &
a2z 9% ¢ f& w@ Wy AR Feer
AT AT & FeT T I o4 a7
q7 fF feadr S0 T &, e
8 AT gH AT §FA g, Al
ff @ faor T 9 7 o EFv
IAFT T HIAT Ag 999 IS B
4t AT f/e J@w ¥ 24,700 FAT,
7 1960—61 T FIAAT 9T 31,000
FUT To & T AN FHIAA
#1 ouufres fefaom &3@a ow @
fararme foFaT a1 1 oIS F/T § g2 geA
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[ st wif 7T ]
Fw A9 wm gt owre Y fagen
‘T’ EEIYT AT @ SEE
afwormeEsT g W gmwdg § W)
T =gy F ar Fw fymer 9
TN TIAT FIGT g, IART & gHRA ;A
qgl, g Aag IO T g1 A
et W oEWY owiom @Y 4 fw
e g @t FqT ®o FT fFfue
WEATET  FIAT  URAT | FIAT OT
1133 FT ®o FT AT 3H 44
95 F Afafr oF i am faasr
F gardardy T @I FT FTO07 WA
g a8 32 2 f& gardr grer gw
¥ ATEAl A @R AET = |
gATY W ¥ Tgd 9% grad o1 §
IH 3@ GEfw @h AR oww
arg & gurdr @7 wfFE @, T
‘T oqEa’ ¥ g wAwlE &
AF SHFT A TFARTT FI4 H qud
G T g gATE HIAY TAY ¥
aifgd a1 & S gwR dF F
TFI gu WFS F ) gger AT
%mw%a’}aﬁuﬁm%m
AF AGT STT 41 53 TG & T@HT
1§98 30 M@ & FOF aFT
F TCAT gAR W & THaT g T
fresr a9 @t & sex @g, AW
ar@ dF AT oag T¥ g A
g At gt § 3t afgwer
g & wEvmaer & G 3R
N Fiferwr 7 A wWifF g F
AFS F HIT AT ST FAFT 47
“HFT F BT @ oFT 9ty A
wiad 7gf @ g ¥ A
WA & FIF AN UF  UFHUE
FUE FAT A F 1 A UAgUE FHE
9 4@ Ft oI@nr A fmTogd
weE gFn fed fRar 9w =
WM F AT &1 T fEE oy mETe
N qF W@ FT FIAT IR BA
FIA FT THHIG TSI ZH
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IR FY Fgw o frEmEh AT R
FA § a9 5w wwy @ WA A
F fgy g9 A wiAY F—ww &

b

fF @ 7 ¥mw gwEen A
FAaT AT & fay afew 97w

qaET FT g H74 F A7 gHW AN
3 & wEx qEd 31 9 FY @
@t fFt Fm § gH "wear A
frerft | A AU AR e fFow
qfr  EFArareit wr fAwior &
g | T T SHRATAH H. .. (Time
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bell rings) WA &, =7 fAme AR
AT A FIT FL | T@ AAT SFATASI
¥ EW AR WAA AWM F ATEAl
S oAIE #, IEa fewia § Ioyned
F wgfA F FAW, g8 FEAET §,
AT Y 9 F FFAT g TF A4V
SEATAS ATfEY, a1 3@ W 3%-
ATATSIT F7 &Y g9 FOO A g
fe ga @m st owst G feeerd
W, A ugfas FEET AT T
TEEIT 97 gETU AME @I, SS9
¢ gH qAfa=are &T@T a2ar ( gfwar
F faotgar =t sy v § fF fwey
AWM A T TET AT § SH A
U F AT F ®T 7 o fagw
faramr g—~New investment as a
ratio of the National Income
afs g &t fee & ag s9 aW
F1 wAae 41 3fg w7 afz S g ar
EERRS RIS ICCMECEACIE R I ER
fF 39T "o ¥ SHTEr A &R\
afFT AR AW ¥ A deET w
T 93w, WO gEEERERE, 10
g W & su@Er or grAnts A
gfaeq smardy &d, SRET 10 Wi
T AT AT AfFd FE 10 Sfdew
§ ufuF oqaa ur A g1 T
I &IAT AT T FAfFT FT AR
qg | T & gER I A ol
TEARE THe fFar g, sEe ¥
wires fagifeq Y 2, *few zqme
T AZ TT AL GAT | T FAA
g g "k 2 fF garey, wmfd,
gl grafawam, F WEX 39
THAT AV 1 FE ST AT 2 SR
TIT N T FI9 IT AATAAT T FHAT
grm afer @ @ fawrg FeAr
g fo|a gw owud W F AmeEn
F T T FEARE FT OGS |

A8 98 FET W ST AT w097
16—12 RSS/ND;69
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afaa gt & fF gm g
FEAW & ST oSAeAe g =0 wrefua,
ITF Rl HF Atz § Agrav qEW
g @ A #wmar g AT agd TSl
FH 93 g1 A1 21 S T
T AT o7 i FHE A, IHA
IR IrSfEEgATIAed, SIS,
FT A1 A&T 491, 9% dIX A TG
wex fag & f ag dar gmr =fed

“as widely dispersed, at as small
a scale, with as high an employ-
ment potential as 1s  compatible
with efficient technique and requi
rements of the process of develop-
ment.”

ag weg I I fam 7o
MIAAT JAEWT FT GF T

IR 'F- Moot
ﬂﬂ//w%,
= |
il
133
& ;;15’@;:;
133942445
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“The most centralised system of
planning and the most highly offi
aialised planning in the world.”

ey wifefigeTses T Aawd
H U4E g F oA | osmw
FRefr ¥ 32 gu wfewy AT
£ =@ FT AT FL A Z | TAATH-
T %1, fawx F s=a FET T,
aHEaTHl & wAdfa &N arEl,
fqa®r oar g AT FET FAAOT E—
who 'know where the shoe pinches
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[gTo Wi AErETy]

ITFT AEIM IAF HIL AG WAl
g afvm 7z g fF uw afer qu
gar famm | afEw qmam Frd ?
I® AT qA AW I
TFed a7 Far g faawr sEer
¥ ®1E 3w Agy gEr ) feeen &
TNET & J12 W gH TehE 9ea
¥ far 81 gu7 @ Fr g =
Mgy @ AT 7 owOw AT
@ F @ e o By 2 faes
F ggRl *F Tay, geqATAl & A7,
FH H FH IR0 Al [ FA AT
Fifor FAfFC | T8 FgT @ : “Their
figures have no relevance at all.”’
AR FF A1 T AR R FE A
w@r g7 FgA e

“I do not know why they have been
set to work” 9T AGl, Ig TS FIW FAI
FE &, FW F 37 F@AT & 7
TH IHTC IT HIHST T HEFI & g
dgq TG 2| TG SV officialised
process of planning 8, TE  FE
FIH a7 FAT AGI AfPT TFAHAT F
FAT TF I TE€L FAHY 7§ AT |

g, AN gH AN UF AT
HEATANIT A A S wEA g Al
77 fr3aT & —H 310 mefite #1 &
TF BT &1 IO AT AEAT Sef
9 JEiA FeT & fF gw dwer F
FTHE F THT Al TI lack of
conceptual clarity ¥ JHF F T |

. LT QAT & F1g T8 97
UF FHAT g1, SIH SAET
ST TF 99T 97 IEFHT UF
BT &1 AT 9% R E

4 pM.

“Lack of Conceptual Clarity:

At the time of the formulatio_n
of the Second Five Year Plan it
was assumed that the main invest-
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ments in the field of industry would
be in basic and heavy industries
and that the needed increased sup-
ply of consumer goods would be
torthcoming through full utilisa-
tion of the existing capacity of
modern industrial units producing
consumer goods and through the
development of traditional indus-
try. It was further laid down that
traditional industry would undergo
as rapid technical transformation
as was compatible with awwiding
technological unemployment and
that the widening field of new
consumer goods industty would be
nccupied by small scale dispersed
modern industrial units. The
working out of this approach re-
quired detailed planning and vigo-
rous implementation. No attempt
was made in either of these direc-
tions and the approach fell
thiough. Today there are no guide-
lines of policy indicating any over-
all concept of the strategy or the
route of industrialisation.”

T AT U AGAT UTART F
I FT Fedl g | WL TOH!
d TUR FWA @EHL, qAET AT
o, a1 & qwmar g oA g
¥ &1 Fdr g ag Wt @y
ST .

aifex & & oo A uE g
fade & FewT @w FLFT | AfeAw
92T F IR T TR TgT 99 A
T ATE W@ IFT TG g 4T
fF #% T3 wifees, wafe #®
a3 ATSAT AT FI T E AT
AFF AFTAS F | TEHY qVE FT AT
7Y qfsa® dFev F AL H Fw
¥ e AT Mg g @ fe
qfsqsw dFz7 Fr @MW 7 GG
A g T &, T qEH A
Gar FIT @SHT WOET g qW@T g,
ST @9l § T U SATATIRIE
FET & AR AT FT T61 JE@AT  FIAT
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g wfwa for Y amo mow 32 &y
IEAT TEr g HWIR 9 67 F Hgl
G 9T oam g |

Al gu= |t wERA T G
s g5 ofsas dwer ¥ wfr
g, TE WEAT GweT F oy 2, wfEA
a AR F T FqE WD 2 ORI
FeaT T2 & f& wswae dw Wy
FHAT F qET AT F fau Fee
THT3E d0 97 da7 gHT &1 W
R @ oA gEr g oAn
ag AU "I FI SF FOU, IAH
feforg=dt @ v a7 wad
AT AT FEEA HT AT | T
ag gl Twar g oar I faa &
gy fafEewm &1, gAeiaa=r
FE H AFT G GAT WX AN
T W AT FT YN 98 gifwe
FH & fau wgw | g feafs afees
X W oANE T ORI om W
YR &1 GEy @ gEr
TOF ARAT & T &7 FATS G
Y & AT IEET WA AT TS
Ol ST g a9 TH oavg 9 Wie
F 7 e S &) ofew d¥Ew
et M 1 2 B e

st feemn fom % g9 o=« &|0
Y F@q faar smr | '

T qIAAT A 14,398 ®o gfedd®
g Afgaqe AT 1087 AEAT
e #1 &7 7§ 1 TEEr dW@HY
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T § F WTgAT dFex #Y FEawar
A q®aqr & alac@ a7 qfed®
FFT FT AR FX TWAT F
qEE A Tws =7 Ty § OSEET
7aE gg gar & f& = o R
ST & AFgAr I7 qIEdr F1OaTY
far far & far sefae o7
frgr errfer wfaetom #1 @7
T4 W 2| W g W F fAQ
TR FgT HEAWF 7 AtRT gH
1 T® @9 FT WE §, qUAT F
T3 & FaT ag sfua | F4T g W
W F TET W F ARG FT AL
FT AT A FIMOA ARG G B
¥ 3@ §FT | FE IIEIU @ GFal
g1 gH WHET S AT AW AF< a4
Tz fagrar a Twom F=T O§
Afed o gETT FET FrE A
FAMA gl g, 9 R fafaeet @@
A g g AT FE AT QAT g
¢ 5 foyam 9w e ¥ 39 @
gar § Swy SOl wfaw 3EE
IERS W oS g 9 g wE
FET § TAFIY FT FET A@T § HIT
fFar 5o a1 fema 7w faar
JAT 8, g8 99 A fax fFar Smar
g fF QIR W= wEE W Oarw
F BT A | TW qE H T I
A T AT T JAAT T GG AER
FTH W @ gL B T AW ¥ EW
FEE AT g9 g FT g9 |
TE HEAEFAT Tq AT A @ ST
fF at qw & oY ST TEgHr &t
7 R famam 1 w2, 98
fF q7g & o1T | qg FHY 77 AT

(Tame bell rings)
wAfaw o fAagw &, a9 oTHE
g fF oA F A S oA Ao

g, agr fom awg ¥ "=t &7 @
g WM & @d F oA § AG FaAl
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[gTo wré wgmETY]

g afw &t g fewewer # wsfw-
frges o g aw ¥ @9 @y
T 3, umEel ®, @ ¥ S @™
fed m , 3¢ 79 o qT Wi |
M @I & @K IW F WA
e WX g9d FT SR 9W
FET AT amfE W F IJ§ qAQ
N WEAT GeT g1 WwH AT W &
HW 9377 H GgEE gl 9% | TR
Ay fA3gq § AR I WSl & @iy
§ [OOT FYT AT FET E

SHRIMATI LALITHA (RAJA-
GOPALAN) (Tamil Nadu): Mr.
Vice-Chairman, I have glanced

through the Draft Fourth Five Year
Plan for 1969—74 and 1 find this not
only as a valuable document but a
document which is going to take
the people of India in the path of
progress and economic stability. In
this Plan outline a total outlay of
Rs. 24,319 (rores is envisaged. Out
of this. the public sector outlay will
amount to Rs. 14,000 odd crores and
the investment in private sector is
anticipated to be about Rs..10.000
crores. It is not a question of
only allocation for the public sector
or the private sector. The more im-
portant factor is the implementation
in time more especially of projects of
importance to the nation as well as
the States concerned. In this connec-
tion in Chapter 5 on implementation
it is stated:

“Continuous appraisal of prog-
ress is of vital importance for
ensuring successful implement;\ion.
Suitable information and reporting
systems will have to be devised so
that those responsible for imple-
mentation can anticipate difficul-
ties, judge at each step the progress
and performance in relation to pre-
determined targets of costs and time
and take corrective measures”.

This is very clearly stated. If this
is really to be implemented and if
this is really taken seriously by every
State which is going to implement
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the Plan, then I think this Plan will
be a success.

Mr. Vice-Chairman, at the same
time I have a doubt about the imple-
mentation of this Plan as anticipated
or as it is devised because the present
environment is such that while the
nature is unkind and unpredictable,
at the same time, even more than
that, the anti-social elements are out
to destroy the national property with-
out even thinking that these proper-
ties belong to them first and then to
the nation as a whole. Of course
nature is uncontrollable but not the
people. Mere law and order situa-
tion cannot in any way bring these
people down to a proper temper. The
Government should realise that the
root cause is economic frustration
that is existing in the country in all
spheres and take quick remedial
steps to see what they can do about
it.  Unless the economic unrest is
completely removed, I do not think
any Plan can be successful, but this
cannot be done only by the Central
Government. It is also the responsi-
bility of the State Governments and
the people at large. Also as already
stated by the Prime Minister, the
masses should be educated. Rather I
would go even further to the extent
of saving that they should be brain-
washed and a method should be ad-
opted to rouse their civic conscious-
ness in understanding the significance
and benefits of the Plans. Unless the
people realise how important the
Plan is, how important a project is,
I do not think that the expected
results will be forthcoming.

Planning in India essentially began
as a Central effort in the first stages.
The First Five Year Plan was only
an effort to co-ordinate the schemes
of the various State Governments.
The Second Five Year Plan was a
much larger effort with strategy. But
even in this the States did not take
so much interest except in the field
of irrigation. The Centre had to take
the responsibility to give guidelines
to the States. Later on when the States
started realising their role, thev
borrowed the standard schemes from
the Centre and created plans of their
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ownt and piesented them to the Plan-
ning Commission.  1Lhus, the States
which had greater resources got gre-
ater grants and the States which had
lesser resources got lesser grants. This
ultimately resulted in the inflated
State Plans. This is how we find that
Plans are inflated and the target is
not achieved. It is not the fault of
the Central Government as pointed
out by Shri Dahyabhai Patel. It was
the result of this scheme adopted dur-
ing the Second Five Year Plan in
formulating plans.

Shii D. R Gadgil, Deputy Chaii-
man ol the Planning Conumission, has
stated:

“As often happens with our
plans they are a collection of bits
ot schemes in all kinds of direc-
tions. This is because we have not
got adequate criteria. We are un-
able to choose, our resources are
wasted.”

This is very correct. For these sche-
mes which ate presented to the Cen-
tral Government, the Central Gov-
ermment is not responsible for them.
As far as the public sector projects
are concerned, of course they are the
Central Government's concern, and
the Cential Govetnment should see
that wherever there are public sector
projects  they  are  hinished i time
within the targeted time. If a pro-
ject or a scheme is accepted and ap-
proved, whether it is progressing in
the right direction or not from Plan
to Plan, its size is increased and the
implementation becomes very difficult
and delaved. Perhaps, this is the
main reason why the public sector
projects have delayed.

I am happy to note that the
Prime Minister in her address to the
All India Manufacturers’ Organisa-
tion has sought the whole-hearted
support of the industrialists in the
implementation of the Fourth Plan
and gave a pat on the back of the
private sector and the public sector,
and she has stated—

“It must justify itself by effi-
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ciency”

And she has also stated there should
be scrutiny of the implementation
year by year. And if that be the
principle and if what I have read
just now from the Implementation
Chapter is also adopted, I think the
public sector can attain a status in
developing the economic and indus-
tiial progress of our country.

At the same time, we have to admit
that we are a Loor country and that
we have to mobilise our resources
and utilise them in an economical
manner. In this connection, the Ad-
munistrative Retorms Commission, in
going into the total Central aid, re-
commended—

“the mulupliaty  of matching
grants and patterns of assistance
he abolished. The Centre should
give to the States total assistance
divided into grants and loans.”

This was accepted by the Chief Min-
isters at the National Development
Coundil and by the Finance Ministry
of the Government of India. This is
a new-found freedom for the States.
Hereafter, the States have to formu-
late the schemes they like. But only
let the Planning Commission know
the priorities and the objectives and
the particular pattern in which they
are going to nmplement them. As
far as the Central assistance is con-
cerned, the Planning Commission
would hold discussions with the Gov-
ernment of India and ascertain the
total assistance available during the
Plan period, that can be given by
the Centre to the States. This clearly
shows how much freedom the States
have got, and the States have not
now to blame the Centre tor not giv-
ing. Now it is left to the States to
implement the Plan within the tar-
get and if any additional resources
have to be mobilised then it is the
responsibility of the States and not
of the Centre. 1 think this recom-
mendation is a verv good one and
this also gives a little bit of freedom
to the States to have their wav. The
States now clamour for more power
and more resources and I hope that
this recommendation will be given
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[Shrimati Lalitha (Rajagopalan).]
considerable thought by the Prime
Minister.

Coming back to the Plan Docu-
ment, at page 4 it is said—

“Planning in India has thus to
organise the efficient exploitation
of the resources of the country, in-
crease production and step up the
tempo of economic activity in
general and industrial development
in particular to the maximum pos-
sible extent. The basic goal 1s a
rapid increase in the standard of
living of the people, through mea-
sures which also promote cquality
and socdial justice.  Emphasis is
placed on the common man, the
weaker sections and the less privi

. leged.”

In this connection, I would like to
point out how far we have done for
the common man, the weaker section
and the down-tiodden. The basic
need, of the common man is only to
secure two square meals a day, shel-
ter and clothing and above all, drink-
ing water facilities. The Plan should
devote more of its attention to these
kinds of things. Unless you touch the
common man’'s heart, it is not possi-
ble for vou to build up economic
progress. And he should fecl that we
are doing comething for his welfare
and well-being. Of course, we can-
not satisfy everybody, as the Finance
Minister one day said. But we have
to satisfy somebody, especially the
common man who is all the time the
pulse of the nation.

SHRI A. G. KULKARNI: Where
is he now?

SHRIMATI LALITHA (RAJA-
GOPALAN): Of course, this Plan
has brought about measures benefi-
cial to the small farmers, the co-ope-
rative sector and the craftsmen. But
thev are inadequate and more has
to be done in these spheres also.

Agriculture has been given greater
emphasis in the Plan. T hope that
by increasing use of fertilisers and
by boring more tube-wells, self-suffi-
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vency will be achieved in the coming
tew yvears. The responsibility lies
with the States and not with the
Centre.

I would like to point out that the
outlay sought for irrigation in the
Fourth Plan is Rs. 1,140 crores. Of
this Rs. 839 crores are recommended
tor the spcedy completion of conti-
nuing projects and Rs. 250 crores are
sought for new schemes. But in the
Plan the continuing schemes have
been given Rs. 717.4 crores and new
schemes Rs. 97.4 crores only, and
the entire sum is only Rs. 837 crores,
when Rs. 1,140 crorcs have been de-
manded according to the Working
Group’s proposal. It is not a matter
of Rs. 200 crores but when we have
flood control measures and when we
have so much of relief measures, we
waste a lot of money. But if thesec
Rs. 200 crores are given according to
the Working Group’s proposal, I
think something concrete can be
done. It is not that I sav that we
should not do relief work. But at
the same time I would sav that from
time immemorial we are having
floods and every time we are doing
telief work and we are not having
any concrete proposals in this regard,
tor controlling the {loods absolutely.
As an expert we have got Dr. K. L.
Ruao who is an expert in this field;
he has gone to the USA and has had
consultations with U Thant as well
as other people there and has come
out here with all proposals. I hope

that he will take speedy measures,
flood control measures, which are
effective.

As far as the public sector and the
private sector are concerned, I have
nothing to sav. I have alwavs been
emphasising that the public sector
and the private sector should go hand
in hand and that all encouragement
should be given o the private sector
also. In this connection, T would like
to sav that as far as the public sector
is concerned, there aie sectors, as Mr.
Dahvabhai Patel rightly pointed out,
that have not been completed and
which are there for a very long time
uncompleted. In this connection, I
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would like to point out the heavy
loss that we have incurred in the
Hindustan Machine Tools. There is
further delav in the completion of
the Bokaro Steel Plant. And about
this Bhilai Steel Plant there was a
write-up in the Tl ndustan Times the
day before vesterday and it says—

“To the extent that the loss is
due to a faulty pricing policy im-
posed on the company and to the
mistakes of national economic plan-
ning, one can svmpathise with the
sentiment bhehind the question.”

It savs that there is non productive
expenditure. It goes on—

“Is it fair, for instance, that the
recurring expenditure of Rs. 1.5
crores on the township should be
boine by the plant?”

The Bhilai Steel Plant has to bear
the cost of the township. And
again—

“Is it right that costly manage-
ment time should be devoted to
problems of the township? Should
the question of evicting squatters
now occupying land belonging to a
school tor Bhilai employees’ child-
ren take up the time and energy
of top management?”

The top management is not bothered
about the Bhilai Steel Plant, it is
bothered about evicting the squatters.
I think much time is wasted. It is
stated that there are as many as
2,772 employees at Bhilai who do
purelv administrative work.  Only
for doing administrative work, they
are having such a number. You just
imagine how the plant will work,
These things which have been stated
in the Hwndustan Times and other
things also should be looked into
and some changes should be effec-
ted.

I would like to sayv about the small
car industry. When the people are
willing to produce small cars, indi-
genous cars in India, still the Gov-
crnment is  hesitating to give the
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green signal to them. I think this

should be taken up.

1 would like to say what the Prime
Minister has said at the All India
Manufacturers’ Qrganisation. I
quote—

“If we do not take a second look

at foreign collaboration, it can
easily become a habitforming
drug”

I am sure the Prime Minister has
rcalised that we should not think
alwavs in terms of foreign collabora-
tion. We are already having foreign
collaboration  for  manufacturing
many items. Even for sewing machi-
nes we are trying to have foreign col-
laboration, sewing machines which
we are manufacturing in India. Our
sewing machines have proved very
popular abroad and we are export-
ing them. What will happen then
to the manufacturers of sewing ma-
chines here. They have submitted a
1epresentation to the  Government
regarding this. So, I am sure, since
the Prime Minister has made such an
cheervation, she will think over it
Last but not the least, I am verv
happy to note that in this Draft
Plan is included a special chapter on
Youth Services. The inclusion of
youth in the shaping of the country
has been very well thought of. At
the same time I would like to point
out that the basic cause of youth
frustration is unemployment and we
are going to have a demonstration to-
morrow or so by the students who
are unemployed.

There is already the problem of
Town Planners’ unemployment, En-
gineers’ unemployment ctc. Unless
we solve all these problems there
cannot be any sound progress.

Lastly, T would like to say some-
thing about tourism which I alwavs
tonch  upon whenever I speak.
Tourism all over the world is the
world’s largest single industry. In
countries like Lebanon it is their
bread and butter. Spain earns more
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[Shiimatr Lalitha  (Rajagopalan).]
ot loreign exchange by tourism than
from any other source. I learn that
At one resort on the Adriiatic coast
hatels “guarantee ' sunshine and offer
rchate if 1t rains on any dav. So this
is how countries all over the world
open their gates to tourists which is
the hest form for common under-
standing. co-existence and friendls
relationships.  International friend-
ship can be developed through this
channel. India has vast potentialities
for tourism. It has natural scenary,
so much of heritage, culture and
everything which can yield almost in
stant result. Tndia is yet to capitalise
this advantage to the full extent not
only because of paucity of funds but
because of the inadequate facilities
it can provide to the tourist from the
world over. The single city of Bang-
kok which I had the opportunity of
visiting attracts more tourists each
year than all India all over the year.
India has so much and such variety
to offer in terms of natural beauty—
snow-capped  mountains  of  the
Himalavs, the paradise holidav resort
of Kashmir, mountaineering scope,
the wonderful Taj, etc. There are
all sorts of things But we are yet
to tap all these resources.

According to the Fourth Plan, by
package deals, chartered flights, holi-
day resorts and motels, etc. it is ex-
pected that tourism  will increase
from 200,000 to 600,000 by 1974. How
far this will be carried out depends
upon the imagination and dynamism
of the Minister for Tourism.

In this connection I would like to
make a suggestion to develop Indian
tourism. Presently they project our
image abroad in such a way that
India is depicted only as a poverty-
stricken country, a country full of
labour unrest all over so much so
that one cannot go anywhere. This
image should be ecrased from the
minds of the people.

In this connection I would suggest
that India and Nepal should combine
for purposes of developing tourism,
for the Himalayan region, for the
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South Indian places of attraction and
Cevlon. These countries should join
together for package tours. This will
complete the picture.

THE VICE-CHAIRMAN (SHRI1
D. THENGARI): Your time is over.

SHRIMATI LALITHA (RA]JA-
GOPALAN):  You gave others 35
minutes. Can you not give me ano-
ther five minutes? I have not spoken
on the Finance Bill, the Budget or
the Appropriation Bill.

SHRI A. G. KULKARNI: You
should give her another twenty min-
utes.

SHRI LOKANATH MISRA:
Since she is searching for some point,
in the meantime I would make a
suggestion . . .

SHRIMATI LALITHA (RAJA-
GOPALAN): Lastly, Mr. Vice-Chair-
man, the country is faced with lab-
our problem. Labour unrest is dan-
gerous to the very basic economic
strtucture in an undeveloped econo-
my and sooner we try to rectify it
the, better it will be if we are earnest
in executing our plans. The need-
based minimum wage should be im-
plemented and labour representatives
should be there in the management.
Labour should be made to feel that
they are builders of our economy.

Lastly, the A.R.C. has recommend-
ed the creation of a Plan appraisal
and evaluation wing in the Planning
Commission. It will help the .Com-
mission to identify the lags and bot-
tlenecks. 1 hope this recommenda-
tion will be accepted.

To make the Draft Plan a success
needs the courage, determination and
hard work of the 500 millions of our
people irrespective of parties and
castes, and I am sure the country
which showed its oneness in two suc-
cessive aggressions in 1962 and 1965
will take up this challenge once more
and will strengthen the economic
structure to make the nation strong
and self reliant in ]l aspects.
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Lastly, Mr. Vice-Chairman, I thank
you very much for giving me more
time. I never spcak beyond time.
This is the only occasion when I
exceceded my time. ™

SHRI LOKANATH MISRA: Mr.
Vice-Chairman, the House has got a
chance to discuss the Plan after three
vears. Naturally many Members in
the House would like to speak.

SHRI AWADHESHWAR PRA-
SAD SINHA (Bihar): Annual Plans
were discussed.

SHRI LOKANATH MISRA:
Kindly do not bring in that thing.
The Five Year Plan is being discus-
sed after three years and Members
from each party feel that they must
have an opportunity to speak on it.
Since we are short of time....... ...
(Interrurtion from Congress Benches)
Kindly listen. Your spokesman will
have to reply. Either he has to agree
with me or he has to oppose me.

Therefore, Sir, since the feeling in
the House is that more time should
be allotted, all the same not extend
our session beyond the 19th, let us
sit till 7 o’clock today and till 8
o'clock tomorrow so that we can
accommodate more Members. If really
the Members are interested, they
should sit till 7 p.m. today and till
8 p.m. tomorrow.

SHRI ABID ALI (Maharashtra):
And let there be no lunch hour to-
MOIrrow.

SHRI LOKANATH MISRA: No.
We shall have lunch hour but we
shall sit til 8.

THE VICE-CHAIRMAN (SHRI
D. THENGARI): What is the sense
of the House? Shall we sit up to
7 p.m.?

SHRI ABID ALL:
quorum.

(No hon’ble Member dissenled)

THE VICE-CHAIRMAN
D. THENGARI):
sit till 7 p.m.

17— 12 RSS/ND/69

And without

(SHRI
The House will
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SHRI BHUPESH GUPTA: And
for every one year’s delay in the for-
mulation of the Fourth Plan, four
hours should be given for discussion.

st AR s, A9
fideT a2 & f5 4% fafew faw
far, faT @ew ® fafaw fidew
fwar o FrgT delt @= F. .. (Inter-
ruption) geAdm wa W) @Y
fide e a1 f5 #9 woh @ew
# od | FT F oA §oaR
W o g1 am  wRmmew
FHUA & qWHA GATY @R § AR
FHT agd 989 & UETEeate g |
5 a9 TF gS9 Awdl g, 5 a9
§ 9gT BW OW@T T &1 TaAm
greee famg &1 gard o) WEw
fafeee it wgradt g °f (Interru-
ption).

oW AgAT (T AR FOER)
T ogEr oW W F

ft  YeEREw . garT fAge
g 5 wvomeRe fase 196970
HA T FET FAT G TR TR
§ aam & 6 99| gAAT TR
frrg 2, 58 9X wgw smw &M

IuawTener (= TR S ) -
AR S, Tg9 W q@ gEr o«ar
I a8 arfe @ AW § a|ew
3N F U 4Gt WG, a8 Wl
T st |

t xr

7T TSR : %6 W7 | S99
kel

mmwew(&ﬁaa’fw%';r@):
gl ¥ FEIH IFT TS AT TG |

7
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St QAW ;- A, AF gD
¥ oo § Ag S oA g W

TEl g @I J T 2 oA
T a1 I8 gaX TEd 2 |

SuawteRy (st geawr SWe)
qg @I TRl 2 | .
SHRI BHUPESH GUPTA: Mr.

Vice-Chairman, we should not dis-
turb him very much.

%Y TFAATAY : FET TR
T ! TR THEWA T
uerFEe e fereme gorm avady, e
Wear T @ F1 9= svET: L L

SHRI BHUPESH GUPTA: 1
think he should come.

~ SHRI OM MEHTA: He is com-
ing.

it TRrnREw . giad e | gmTa
@rie a8 § fv agi #1 foee Sifwg
g & O fear v w0 awE A
9 9T § & 3@ g fagee &1 qifwa
fEar ST S AF AT gg Aw & A
qE | 9W T Aqen FAT 7 fistee
feaera< g1 Tt Frad’ gHo &Fo urfew
I AT AL I Y W A wIew
T gE Agad o § fF oA
¥ &7 foee fFa Tz &, fem @
H et @17 Y 97 Fg9 g A TE
T AT g | 39 T wET T wA-
o faer ar 7Y, T & AW A5 AqES
7E |

SHRI BHUPESH GUPTA: My
suggestion is, quite apart from other
things, we should not bring in very
much of politics here. In that house,
Mr. Vice-Chairman, they have allow-
ed even a discussion and the discus-
sion is taking place—I just found
out. I do not know whether it has
ended now. A statement has to be
made in this House also. I would
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demand that let a statement be made
and let there be a brief discussion.
It is not a question of individuals.
Mr. Krishna Menon is also leading
by 65,000 votes, Let us discuss it.

THE VICE-CHAIRMAN (SHRI
D. THENGARI): There is no ques-
tion about that. A statement will be
made and it will be made to-day.
That is certain.

SHRI BHUPESH GUPTA: There
are divergent points of view. Mr.
Rajnarain has one point of view......

o} TERIRWS @ %% EWG ST
gTRE 7wy fase T @
g fF snot g et qearsedE g )
F1of fawafaaan & fomfasr § woiE-
TEHT FHIAA F AT A gAY fa2-
GG oS AT AR | VA ATEAT §
frogdoga agiaga@ @1 | & ag
FE T T § F Fw A agt
aiF | fedt fafreeT g @Y & s 8-
A TFTE | TE T AG TG |
foe form &1 aga FEAT ERY ag F |

SHRI BHUPESH GUPTA: This
is very important. He has to appear
before that Commission. Is it not
possible to send a message to the
Law Minister whether he could come
a little earlier?

THE VICE-CHAIRMAN (SHRI
D. THENGARI): I will explain the
position. Mr. Bhupesh Gupta, you
will appreciate that from the Chair
it has been said that this statement
should be made today. So far as
his convenience is concerned, he has
conveyed his request. Whether it will
be considered or not, whether it is
possible or not, that is a different
thing.

St TRATAO ¢ T FANAA Y
T TN

THE VICE-CHAIRMAN (SHRI
D. THENGARI): On behalf of the
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Chair, I have said that the statement
would be made to-day. There is no
question about that.

SHRI AWADHESHWAR PRA-
SAD SINHA: Let the Law Minister
come. We are discussing the Fourth
Five-Year Plan now. (Interruptions.)

St TRAFTTAT 2 F4T goeAT qA gl
3q a%g TIAR |

SHRI AWADHESHWAR PRA-
SAD SINHA: Mi. Vice-Chairman,
two persons should not be allowed to
monopolise the time of the House
on everything that they choose. Pro-
tect us from the onslaught of these
two gentlemen.

SHRI BHUPESH GUPTA: Mr.
Vice-Chairman, I thought it was three
persons—Mr. Rajnarain, myself and
he.

SHRI AWADHESHWAR PRA-
SAD SINHA: No, no, 1 never fight
with you. Let us carry on the nor-
mal business of the House. Mr. Vice-
Chairman, please call the next spea-
ker on the Fourth Five-Year Plan.

THE VICE-CHAIRMAN (SHRI
D. THENGARI): Mr. Mulka
Govinda Reddy is the next speaker.

SHRI MULKA GOVINDA RED-
DY: Mr. Vice-Chairman, planning
has come to be accepted as an im-
portant economic activity in both
capitalist and socialist countries. We,
who belong to the socialist parties,
have believed in the planned deve-
lopment of the economy of the coun-
try and we have been insisting that
planning should be on socialist lines
so that dispariti¢s in income and in-
equality of opportunities are ended,
and cqual opportunity is provided to
every man and woman in this coun
try to grow to his or her full stature.
Rightly, in the Fourth Plan Draft, in
the first chapter, the planners have
drawn the attention of the Parlia-
ment of the country to the two arti-
cles of the Constitution, articles 38
and 39, with regard to the Directive
Principles of State Policy. Again in

*
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this chapter on page 2, paragraph
1.4, it is stated:

“Parliament adopted a resolu-
tion which contained the following
clauses:

(1) The objective of economic
policy should be a Socialistic
Pattern of Society; and

(2) Towards this end the
tempo of economic activity in
general and industrial develop-
ment in particular should be
stepped up to the maximum pos-
sible extent.”

We must find out whether after three
Five-Year Plans we have been able to
achieve any of these objectives to any
appreciable extent. It is true that
there is some progress; there is no
doubt about it. But the progress is
not to the extent of solving these
important problems. The Deputy
Prime Minister said yesterday that 22
years of independence is not a big
time for any country to show any
gigantic improvement in the stand-
ard of living of the people. Mr. Vice-
Chairman, if we go through the his-
tory of the economic development in
other countries after the last World
War, in some countries there is an
economic boom. As was rightly poin-
ted by some of the Members, there
is so much economic boom that their
currency is very strong to-day. After
the devastation that they suffered
during the last war they have been
able to build up their economy. In
China they have built up their eco-
nomy to-day; and in the U.S.S.R.,
they have built up their economy,
and to-day it is considered to be one
of the world powers. But unfortuna-
tely, we have not been able to build
up our economy, or to solve any of
our problems. The standard of liv-
ing has not improved. We have not
been able to implement many of the
directive principles adumbrated in
our Constitution, particularly com-
pulsory education. As some Members
pointed out the other day, it may
take more than half a century for us
to liquidate illiteracy in this country.
So it is very important to consider
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[Shri Mulka Govinda Reddy.]
whether in the last 20 years, after
having spent Rs. 20,000 crores, we
have been able to implement to any
appreciable extent the policies adum-
brated in this Fourth Five-Year Plan
Draft. The disparities are increas-
ing. The rich are becoming richer
and the poor are becoming poorer.
The opportunities that are provided
to the backward classes are meagre.
It looks as though it is not a socialist
goal or a socialist plan that this Gov-
ernment is placng before us. It
looks like a capitalist plan. They
have confessed that it is a mixed eco-
nomy. But in this mixed economy,
the sccialist content of the Plan 1s
given a goby. We find pockets of
affluence here and there and they de-
base the whole atmosphere in the
society. Unless this is put an end to,
it is not possible to bring about the
egalitarian society that the Prime Mi-
nister was placing before us as the
goal that we want to achieve through
the Five-Year Plans. Unemployment
is growin%, There is so much ot
underemployment today. With the
successive Plans we are having this
problem of unemployment going out
of proportions and today there are 3
million educated unemployed as per
the employment exchange registers.
And there might be another 10 mil-
lions whose names have not been re-
gistered with the employment exchan-
ges. And the number of uneducated
unemployed is much more, may be
more than 50 millions. In spite of
the fact that in some States land
legislation has been passed, land re-
form laws have been passed, the res-
pective Governments have not been
able to implement them.

Mr. Vice-Chairman, we are secing
our Government going to foreign
countries with a begging bowl asking
for food, and we have spent more
than Rs. 2,000 crores on our food
imports. If only they had invested
this money on the development of
agriculture, today there would not
have been any need for going abroad
with a begging bowl for food. and
today we would not have had thou-
sands of crores of rupees accumulated
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 under the PL 480, And to this sorry
state of affairs has this Government
brought us through its trumpeted
Plans. Mr. Vice-Chairman, they say
they have increased the allocations to-
wards agriculture. But if we just go
through the figures we will find that
in the Third Five Year Plan 14 per
cent of the Plan outlay was allocated
tor agricultural and allied sectors and
in this Fourth Five Year Plan they
have allocated only 13.6 per cent. It
is a negligible increase. For irriga-
tion and flood control it was 6.3 per
cent in the Third Plan and in the
Fomth Plan it is 4.3 per cent. For
power it was 10.2 per cent in the
Third Plan and in the Fourth Plan
it is 9.6 per cent. So, from this it is
evident that the monies that are allo-
cated for agricultural improvement
are going down and they are not
going up. And added to this they
are imposing so many taxes. They
are imposing water cess, irrigation
development tax, taxes on fertilizers,
so much so there is no incentive for
the farmer to grow more. Therefore,
Mr. Vice-Chairman, unless we change
our approach, unless we allocate
more funds for this vital sector of
our economy, we are not going to
have this much trumpted green revo-
lution and self-sufficiency in food.

In this Fourth Plan the Plan outlay
that we have allocated is Rs. 24,398
crores out of which Rs. 14,398 crores
are under the public sector and
Rs. 10,000 crotes under the private
sector, Mr. Vice-Chairman, what has
happened during these years is that
they are pampering the private sector.
Almost all the credit institutions give
as loans hundreds of crores to the
private sector. On the other hand
thev have invested more than Rs. 3,000
crores under the public sector, but
what is the performance of the public
sector? With the exception of a few
exceptional  public  sector under-
takings, most of the public under-
takings arc a heavy burden on the
exchequer. Please permit me to quote
from an article written by Shri N.G.

Goray, Chairman of the Praja Social-
ist Party,—
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“So scandalous has been the
management of industiies 1n this
sector that with a few honourable
exceptions, it has exposed the con-
cept of nationalisation to unprece-
dented ridicule. The public sector
has come to be equated with cot-
ruption, with nepotism, with culpa-
ble squandering of tax-payer’s
money and with the worst form of
inefficiency and mismanagement.”

Mr. Vice-Chairman, we are all ardent
advocates of the public sector, but
the peiformance of the public sector
is such that one wonders whether the
Government is sincere when it estab-
lished these public sector undertak-
ings. It looks as though they are
conspiring with the private sector to
bring discredit to these public sector
undertakings and these public sector
undertakings are suffering such huge
losses. 1f only they had managed
them properly, there would have
been ({)roper returns and those returns
would have been useful for the pro
grammes adumbrated under the
Yourth Five Year Plan. I would very
much urge upon the Government to
see that proper steps are taken so
that these public sector undertakings
give proper returns.

Then, drinking water is not made
available 1n many of the villages in
India, In many thousands of villages,
in about seven lakhs of villages,
drinking water 15 not made available
and wherever drinking water is made
available, the Harijans are prevented
from drawing the drinking water
from the same well and in some cases
some States have provided wells for
the Harijans alone. This is perpetu-
ation of the untouchability which we
want to eradicate from this country.
We have passed many lews prohibit-
ing such practices.  But here the
States indirectly encourage the sepa-
ratist tendency. I, therefore, urge
that the Central Government should
take care and evince more interest in
putting down such untouchable acts
and they should see that drinking
water 13 provided to all the willages.
That is such a simple thing which
if the Government cannot fulfil after
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22 years of freedom, then, this Gov-
ernment has no right to exist.

Mi. Vice-Chairman, there are re-
gional imbalances 1n the economic de
velopment of our country. Thete are
cettain States where the economy is
booming, where theie are so many
mdustiies established, and where the
uncimployment problem 1s mitigated.
But there are other regions which
have remained backward and still
backward, and the Central Govern-
ment has invested thousands of cro-
res of rupees in State undertakings.
With your permission I would like
10 quote an answer given by the
Miunister of Industries in reply to one
ot the questions raised in this House:

“The quantum of the Central
investment 1n the Mysore State
duting the period 195168 has
been very low. Out of the total
wvestment of Rs. 2,450 crores, the
mvestment in the Mysore State was
only of the order of Rs. 48 crores.
In Bihar it was Rs. 356.5 crores,
i Madhya Pradesh Rs. 459.1 cro-
tes, in Madias Rs 245 8 crores, in
O11ssa Rs. 418.1 crores and in West
Bengal Rs. 408.2 crores.”

Such 1umbalances we must try to
avord.  There are regional imbalan-
ccs within a State and that is one of
the reasons why there is so much
agitation going on in the Telangana
atca 1in Andhra Pradesh. So we
should avoid such regional imbalan-
ces and the Central Government in
tahing up the question of industries,
should look into these matters and
avoid such regional imbalances and
rectify these regional imbalances. In
1960 when we devalued our currency,
1t was said that it would give a good
fillip to our exports. After devalua-
ton, for nearly two years, there was
no mmprovement at all in our exports
On the other hand there was a fall in
our cxports. Now they are trying to
mprove our exports. On account
ol this drag they wanted to have a
7 per cent. increase in our exports.
Well and good if we can improve our
exports but this devaluation of our
rupee has been a aime to the econo-
niic development of our country. It
should not have been done. Some
of the credit institutions till some
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time back were helping the private
sector more than the small-scale sec
tor or the agricultural sector That
18 why we have been pleading that
this social contiol on banks has not
been of such a great help in the 1m
provement of the smallscale sector
or agriculture The commeraal
banks borrowed at 45 per cent. from
the Reserve Bank and gave loans to
the small scale sector and the agri-
culturists at 9 per cent. Instead of
giving more benefit to the agricultu-
rists and the small scale sector, 1t 1s
the commercial banks that are going
to be benefited and therefore this
social control on banks is not going
to help our economy 7The only thing
that will help 1s the nationalisation
of the banks. The earlier the better
We have to find resources for our
Plans and too much dependence on
foreign aid may not help and there
fore we have to realise more resources
from our internal savings and if we
tighten our tax machinery, 1t should
be possible to increase our income
and revenues to the State but unfor
tunately the tax machinery 1s such
that 1t 1s not able to improve the tax
collection. Neatly Rs 4000 crores
of unaccounted money 1s there and
they have not been able to tap this
source at all A stringent measure 1§
necessary. They have not been able
to punish the blackmarketeers Strin
gent measures ltke the currency re-
form 1s very necessary in order to
mop up this unaccounted money. 1
am glad the Mmster for Education
who 1s an economist of repute 1s
here 1 would request him to advise
this Government to bring 1n currency
reform 1n order to mop up this un
accounted money that 1s now 1n the
hands of these blackmarketeers and
tax evaders The currency reform
was undertaken 1n many other coun
tries That 1s the only way to immo
bilise this unaccounted money in the
hands of these monopolists Accord
ing to the report of the Monopolies’
Commuission, 75 big business houses
have grown and lakhs of people have
become paupers So in order to put
down these monopolists, this curren-
cy reform 1s one of the methods by
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which we could immobilise the re-
sources that these monopolists have

There should be a ceiling on urban
property Ihere are people who own
not one but tens of bulding n
metropolitan cittes Their 1mcome per
month may be a lakh of rupees
Unless you impose a ceiling on their
property and their income we cannot
think of bringing about equality of
opportunities or bring about or mit-
gate the evil of this wide disparity in
wealth This concentration of wealth
should be put an end to by fixing a
ceilling on urban property.

Lastly, 1n many countries, even in
USA to day, the disparities are not as
much as you find here. It may be in
the ratio of 1.2 but here the dispa-
tity 1s so much and the ratio may be
1 1000 Unless this 1s brought down
—and 1t should not be more than
1 10 1t 15 not possible to give a con-
crete shape to the socialistic pattern
of society that you want to bring in
and to remove the disparities m m
come and to provide equal opportu
nity for all  We should accept this
principle that the mcome should not
be beyond the ratio of 1:2 and then
only 1t 1s possible to bring about an
egalitarian society that we want to
establish  This draft looks as if 1t 1s
a retreat from the socialistic profes-
sions and the goals that we have all
accepted

ft W owgEm (v W)
ITATEAE  HEIRd, ST qEayiT
TFAT & a9 § Ta9 AS qEIEAT
¥ fame & agg weSl o ¥
A a9 THE F A W 2|
¥ guEAT § 99 w9 1 R dmad
¥ FE SO TEr BN L o g
AT T € T 91, §E aHd
ST ST TIARE 7 @ 97 qE T
q7

“To promote a rapid rise 1n the
standard of hiving of the people by
efficient exploitation of the resour-
ces of the country, increasing the
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G AT q9 AF IN FTEA AT ARl
FL GFA & | ZAFAT W AT AN
T 92 Fe0 g & 2@ Fwar &
TeS! FE@l FT AT A AW AR
arfad 39T @AW RO & FAMA
Fr oA 7 ow ¥ faw w@ )

T=q

qgT W YN agA AW g1 Al
v fraE #1 fea gooaaf g aa
g ww oy AF R F W AW
#F 7 Afas Wt e W o
21 UTAT oMEA 9 A" A AWdT
gnm, Hfew fev ot & 97 w9 &9
qear g & faere Ay s AT
A TAFT B, WA WA wTfEar
AN @A § BT T FEn wfwmA
aa 7z ¢ fF gwmmm & A«
AN AN a9, AEEER BF T g
T Vg F, ST AV T JIT AT
greT aifgd 4r W A g1 W Ve
2y gw Ay forer F Aw W
3 FEH I AFA B AT I
AT F AT AiuE ¥ Awiuw qIOE
T AFA £ AT WO US S
F w99 98 § f& faams w1 &7
A9 2, T FT TN g9 g fomw

ag?w%aﬁ'q;amgﬁm%mmam
g AP agr & @M F 919 FW A
F9 grE A AT g WM AR
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Eifasiric
o & fF 9vETL 3@ o &y #IW
J99T ) guady MAAT ¥ oeara
M AT T T OITATT A AqTIN
HTTT TITA F 1

FFTT A AEEIT F AT F TG
TT ggA 6 AT FR0 AL E | qHA
AR F Y F OF qE A9 FAT
=M g 5 eur @z av gdifaha
A7 JfeEsts faw § A7 aga
¥ A FH AW TAR! AT R 2 |
mfgza T ANT F A qIE
ford amgar go9 1% wr 7 @
w5 faemdf Fgr & AW ¥ O
T SaT ar 918 g AT g, A
qfqiwsfas &, 9+ I A 9%
AMST qv 3@l dFdr fAag S
91 wfew 7z & ag o faaf
dmr gt wma famw s Fand
g, fagar o ze=disr 41, faaw W
Y9FE 4, @A @ A% AW
IE AT FAg d IHA® # fREEq
AR QT 475 & | a1 T A9
1 ASg AR N & IR DT AL
@ TE g BW IH AT HT A
F ey gaar Ty Fifa TaaET
W AW A 438 &1 WA ARTT
faarfaar #1 #2 Avg & a® {7
F1 cEA TTElW ¥ 390 W@ A
AT A 2, wg FREwa o fear
g f& 1 ot 393 481 wwg gy
39 P SHFETT 17 gER AV
F g3 Frr &1 @ fgar AmAr
afgd 1 A1 7T 99 AT AR
¢fF 97 gw wfs 7 34 =9 T
v fa=uw 75 L7 Aw AT A AET
AT FATY W FY IWA AT B9
AT & dAY m WIS | WA
frfefasm & & zw 1% v A8
IS qE |
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[Tt DeEPtiy Coamvan in the

Chair |
off TAATAw I, s@ &
ar faferr oma #&r
wWfay § ¥ f6v o9 ¥ w2 F7
z & azw fafres & zome

st snfag &efY . STy, ey,

q9g el AW |

st Snsted TR FET W TE
> 7

) TEHATCE : ST Ao THe
Jo IATIN FHA FAT THT

THE DFPUILY CHAIRM AN
He s spcthimg Let him finish his
speech

SHRI A. G KULKARNI: Mr
Rajnarain, 1s this parliamentary pro-
cedure?

T'HE DEPUTY CHAIRMAN
What do you want to say?

| Y TEARTW:  AEE, TR A
frage wvar & & o wHo Zo
TR FHOE Sl gAT § 23T AT
off AIEFAEHT, IuF AWA gAY
TEEY & WYT SHST gW ¥ AWG 98
F ¥ TET AT B

IHE DEPUTY CHAIRMAN:

[ hat will do.

S WA : W FT HATES
IEH 97 AR 5 aR dg AW 2|
gafay & ST V@ g

sorfag st Wy 7 7
ag F1 OFET B )
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st go Wfto gEwUl: ITFATIAN
S, ATT TIT AT FTH FT TE G |

({nlerruptions)

ot g w faady -
aw & fa% 3gr wx wvr g fF
¥ W IR "3ig f@ 3 wo Oy
qud q 499 W W AE AW 97
fagifamt @ #F1% smmmmAdAar 4
yq 2 Fifs gw 9z d@ ve £
fr & 5w Avg ¥ faav #=a §
qIT L UF a@d F1 e F@
F 9y I AW &1 dieEgd  fAer
g, @t fandf § sawr @@ wed
v Agd &1 AT faar @ @ S
AL IS AR § IASFT AAA AT aAfE-
AT FE FT qET FFAT § 0 #gy
Fru g fransmy § & a® W
T ITST FI oAl g, w2 #1 gmf|
g Sgary FF #r gwfw g osHw
TFFTT UGAMT AT g ! F ARAT
2 g v g aw @ Ave
¥ ARG 9gEET 9@ 3Eq
TE W ¥g IR FX fF gAW
S OEE § A Er AvE ¥ owA,
AT AE ¥ AL B | I A
g9 Ag 9@d § fF gE @ agq
U=Er aig ¥ W9 a7 gAY UG ST
M gFT a7 fawey wiear s m
F7 O E, S SAEAGAT A
& ¥t W famfagr @ w@a
917 g1 78 &, SEF! 3T FH A
FH ¥ F gATY O wrgEr &
HgAWT AT ETEX | FHIY FIfFe-
T A Ag AT @ A7 97 T
g & gw 79 awg & waAAe &1
AT FT AFT g1 S TEAARE &
I F79 & gax fgF § sAFr
AW F® wfeamy FTET AMET |
afer AW @9 A@m w1 Ad I
g o w3 q@IE F ogm =

)
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dgA A B, gwW anEw & w7
3 9FT & ava aferaw w5
g & fgar awz smA F1 azam
F7G £ A felt 7 fFEY ®W 9
ST WWA § AT FId A AW
Z 39T agEW FA E W7 uE
Fgar g fF o= B oA 9t #
EILEE (- S 1 B 1
fedt stiv atdf F F1, S AF
I FTAT F ATCH, IAFT ADTS AT
grd & av w za afwa ad
FOT, ITFT IAGTT A87 F 7 A AF
a8 A1 g T8 &1 AwAr & fF g
W A F® IAG AT qMAA A
FA ot tAT AG T AFa FuE
& Tt agt A% ;AT vZ ) g
w1 ff 74 gFTT F A oA H
frer w5y § 977 99 ISt I UFT
& HiF feaw A Ay feafy sar
gNr gz § 3R 9@AT ARAT g
3IT6T Og FgAr Ired fa oz
faga o #07 g T gEv AAwaw
I - i B I T
AR vy sEweA far & fem oy
TG F A IFET WE 99a
§1 @7 ¥ az @19 9% fF S9F7 F9°
1 &1 fgar awg F Pefefaew
¥ I AR F W AF TR A g7
ger AW, s f& oy gt vEr
A U oS w98 & fF 9w A%
g9 T A4 Al 97 =Pl qig &
fqar7 @y #0 @@ qF gw  fFEv
g AN T ALY GEH FHA |

,

T F M FATC §AER g AW
Jar fv @7 g7 ww fFwr &
qg A FT AAAT AT § &IT WA
wfgar & ey &, AfEd IAEr
geedt ofr g /%A &1 Wl at W\’
I g1 @ UL A gAIT Al A
fz3 97 gFq € A S 9T W7 MW
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[ #fr 7 =g |

g oEwa g1 F9 gam o ger
afesr g@e 99 ST 9 f7y g WK
¥ guwar g F oS ogmEl oo
FHEOM g ag ge fa=Ere F3m

fF gak wem wRw v w@ feafa
& IE AW W TEd g4 qA I
g f& g 5§ 9T waw R

g1 K oomE wgmws ¥ o) ¥
¥g &1 WrEar g 5 1958 ¥ @m-

g & agt @ feafg & a H
Fgal AT @ g AfHA & wTE GG
7 FC § f& ww av {7 Q@

g

4

g 4

4

B

ﬁ:‘ﬂ’
oy d e

=
2
o
4
3

4
'

i

:
I
/ﬂfﬁ’ﬁg’fﬂw

1
a4

SCINECIRE G 1)

[RAJYA SABHA]J

Five Year Plan 2752

gHFM L I AT AT FET
'HE DEPUTY CHAIRMAN:
Mr. Abid Ali.

SHRI DAHYABHAI V. PATEL:
Madam, the Law Minister is here.

THE DEPUTY CHAIRMAN:
Five-thirty was the time fixed but if
the House is agreeable 1 can call the
Law Minister now. And Mr. Abid
Ali can speak after that. But I also
want to tell you that since the time
is fixed at 5.30 some of the Opposi-
tion Members may not be here now.
I think we should wait for 15 min-
utes.

SHRI MULKA GOVINDA
REDDY: Yes, that will be better.
THE DEPUTY CHAIRMAN:

Yes. Mr. Abid Ali.

SHRI ABID ALI: Madam, every-
body will have to acknowledge that
much progress has been made in the
country after independence but it
will also have to be accepted that this
progress could have been much more
effective and in more proper direc-
tion. [Firstly, agriculture should have
been given more importance and the
progress of village economy ought to
have been much more actively
thought about. For instance, we were
used to earthern pots for cooking and
even for eating but that has been
completely not only ignored but dis-
couraged. Today on the one side we
find, as my friend has just now said,
women in some parts of the country
are almost naked and here on the
other hand we find that television is
having good priority. If you go in
some shops, even in the super mar-
ket, plastic bags are used for giving
us grain. This sort of comparison is
made. If someone goes to the shops,
he finds that India has made substan-
tial progress. But when they go to a
village—they have gone and they have
said—they find it different. "Those
who come from foreign countries say
they could never dream that there
is so much poverty in this country.
Our big projects, steel plants and all
that are good and might have been
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more useful after some years. 'The
world can wait and has waited for
electricity for centuries. It did not
care for electricity and things like
that, but it could never wait for
tood. Our price-line could not be
maintained, m spite of the Govern-
ment's assertion that they will not
permit the cost of living to go up,
it is going up. Even in respect of
milk which is being sold by the
Government, the Delhi Milk Scheme,
and in other places, the prices have
gone up by more than double. We
have not been able to check the pri-
ces ol essential foodstuffs and most
of the cvils today are because of that,
c.g., strikes, indiscipline, etc. If we
had cared from the beginning to
produce enough food, rcoplc would
not have been compelled to leave
their villages and add to the troubles
which are there already in the urban
areas.

Madam. our system of this Plan
and planning has not been very satis-
tactory. 1 may mention here that all
that we have been thinking of is a
more civilised sort of life, forgetting
what we were. Not that we were un-
civilised people, but we had our own
system.  Why have not the Americans
been able to defeat China in Korea
and other places? 1 have gone to
the front and I have seen it. The
Americans there cannot live without
ice-cream, Coca-Cola,  refrigerator
and all sorts of things. whereas the
Chinere will eat in their hands. They
will keep rice and eat like this. They
know how to die and the Americans
heve tearit how to lead a luxurious
life. The American soldiers, although
so powerful, have not been able to
defeat the Chinese.  Of course, the
Chinese might be having atom bombs
now. Even formerly, the Americans
were not able to defeat the Chinese.
The Chinese know how- to fight and
these people know how to lead a
luxurious life. We have been also in
India thinking of luxury and a luxu-
rious life, without taking care of the
requirements of the masses. That
has been the defect in this country’s
planning.

'
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‘Then, education has been comple-
tely on wrong lines. Have we taught
our students what is the country,
what 1s the Government, what is their
dutyr See the text-books. They are
completely silent on this point. So
far as integration is concerned, so
tar as the communities are concerned,
there have been books in some of
the schools which are responsible for
aeating  misunderstanding between
members of two communities, telling
incorrect things about the leaders of
religions. In some cascs I had also to
wrigg to some of the Chief Ministers.
How many years it took me to per-
suade the cducation department of
ecrtain States to change these books.
Some people use their influence and
get their books passed. There should
be a commission for settling what
sort of books should be taught in
schools and colleges. My friend, Ram
Sahaiji, was speaking about indisci-
pline among students and the youth.
We are responsible for that. We
have not been able to make them
alive 1o their responsibilities. If due
carc had been taken to take up this
essential attitude from the very begin-
ning. the youth of this country would
have been certainly responsible and
dutiful. Of course, they are patriots.
They should know the value of the
{)ropcrty of this country which be-
ongs to them. Why do they go and
burn buses?  Wherever there is a
little trouble, for whatever it may be,
they o and attack the railway station
and burn railway property. The
Opposition parties and one or two
of them very prominently have been
exploiting the youth and they do not
care for anything. The moment they
come to power, and God forbid that
situation, they will use nothing but

~bullets and machine guns as they

have done in  Czechoslovakia and
other places. These imperialists know
how to curb these activities. So far as
we, democrats, are concerned, we
ought to have taken up these essen-
tials first, which we have not done.

Unemployment is there. Of course,
there has been much of employment.
If you see the figure when we became
independent and compare it with the

i f
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number of persons employed today,
the figure is much more. There is no
doubt about it, but that is not
enough.  The Plans ought to have
taken cognizance of the employment
opportunities to be created for the
persons who would be coming into
the market. Qur educational system
1s wrong, I submit. Then, up to a
certain Jevel we are opening a large
number of schools. Very necessary.
We are having a large number of
colleges. Very essential. Even in com-
munist countries and in other ¢®un-
tries, so far as colleges are concerned,
there are restrictions. Only brilliant
students, those who are competent to
become journalists or doctors or scien-
usts and the like, get admission.
Scientists have full opportunities, but
not everyhody, They have the satis
faction of becoming a BA or an MA
Now, after becoming a graduate,
people have been trained to
go and milk the cow. Here the mo-
ment one becomes a middle-pass or a
matriculate, he leaves his village.
And the villagers may have to walk
two or three miles to get letters read
o1 wiitten. These bovs come to
Delhi and want to become chaprassis
if not clerks. At least the Govern-
ment, I hope, will be able to see that
the system ot education which has
now been proposed is according to
the conditions and requirements of
our countiy. Al these things should
be properly planned.

Then, we have population. There
has been so much of population in-
crease. From the very beginning some
of us were urging that family plann-
ing should be taken up in all serious-
ness. I am happy that at least in this
Plan a sum of more than Rs. 300 cro-
res has been provided for family
planning. I should explain again
that the way it is being done, my
feeling is that some re-thinking is
necessary. On this family planning
some time we go to a Mulla and take
his certificate that family planning is
according to the Muslim law. As
against one Mulla, ten Mullas will
come and say that it is not according

[RAJY.A SABHA]
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to the Muslim law. Why should we
take the help of Mullas for this pur-
posc? People do not need that. Peo-
ple should be convinced from econo-
mic point of view. You have got
plenty of people. Go and propagate
it from the economic point of view,
from the responsibility point of view.
Formerly a Lohar’s son would be a
Lohar and a carpenter’s son would
be a carpenter. Now, everyone's son
should be properly educated and he
wants to go high up. He can become
the President of India.

THE DEPUTY CHAIRMAN:
Now, it is 5.30. You will have five
minutes aler the Law Minister

STATEMENT  RE BANASKAN-
I HA BY-ELECTION

THE MINISTER OF LAW AND
SOCIAL WELFARE (SHRI P. GO-
VINDA MENON): Madam, it is atter
coming to Parliament today  thu
1 came to know that there is a con-
troversy about this matter of the steps
taken by the Chiel Elcction Coimpis-
sioner in dirccting that the result of
the election shall be withheld. In the
Lok Sabha also there was a 1eke.ence
to that matter and in the debatc that
took place there 1 was able to unda
stand that two Members of Parlia-
ment, Prof. Ranga and Shri Piloo
Mody, belonging to the Swatantra
Party, that is the party of the defea-
ted candidate, made vepresentations
to the Chief Election Commissioner
in the night yesterday, onc by letter
and the other personally that there
have been certain ballot boxes which
have becen tampered with, that seals
were not there, etc. When that in-
formation was received, the Chief
Election Commissioner immediately
sent his seniormost Deputy, Mr.
Jacob, there to enquire into it, and
the direction given is that till the
enquirv is complete the result may
not be declared. Bevoad that the
facts are not known.

As you know, Madam, the Chief
Election Commissioner is one of the



